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Mr.M.Srjnjvas, Advocate fr the, applicai-

jS present. Kun.Nage Vani on behalf of 

Mr.K.Ramulu, for the respondents seeks 
c 

further time to file Counter on oehalf of 

the resp:mdents 4 weeks time is granted 

to the respondents to file their reply • 

• 	H 
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OA.87/92 

Date 

contd...; 

I 	 - 

Office Note 
Orde 

opposing the OA with a. copy to 

for the applicant. List this OA for admisjon 
hearing on 5.6.92. We make it clear that no 
further adjournment will be granted for the 

respondents to file their counter. 

(HT0SR) 
4 M(J) 

5692 	 Mr.M.Srinivas, for the applicant and 
Kurn.Nagavani for Mr.K.Ramulu, for the resjn- 

ents were present. MA 146/92 is mved by 
. 

	

	

. 	 Mr.M.Srinivas for 	permission to file a single 
petition on behalf of all the applicants 

It is evident from the pleadings that the 

applicants herein belonto Grade-Ill and 

- Grade-Il Fitters in the Mechanical $ing of 

Vijay awada loco shed. There can be -;w common 
- 

	

	 cause of action for both grades of 	Fitters. 

In view of this position we direct the 

Pdvocate for the applIcant to restrict his 

prayer only to Grade-Ill fitters among the 

applicants and make suitable amendment in the 

But we make zt clear that Grace-Il 

Fitters Lorthe applican4herein would be at 

liberty to file seperate 02k. After the 

mendrnent as ordered above is made list this 

OA for admission hearing. Thirnish a c'opy 

of the ordertb the ?dvocate for the applicant 

by 8.6.1992. 
t ~7 

	

or) 	 (HTCSR) 

	

M(A) 	 M(J) 
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1S-1-93 
	 On a request by Mrs. Nagavanij  

on behalf of Shri K. Rarnulu, standing 

for Railways, list this c:tse on 5-2-93 

5-2-93 

'L 

(Is. Nagavafli on behalf of 

Standing counsel is present and 

Post on Tuesday, the 9-2,-1 

thas to mention the purpose for, w 

posted today. 

HVNRJ 	 HRBS 
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95, Mr, M.Srinivas 	 This O.A. was filed praying for a 
(Not pr:sent) 	

declaration that the Applicants are/ 
r.

Malla Reddy, entitled for promotiontohigher .9 
- SC for Rlys. - 	 alongwith the Fitters under the Elf' 

Wing from Grade III to Grade II 
Grade II to Grade I on the basis/ 

Lrespective 	Lseniority or in the alternative( '.' 
promotion policy in: the rati2j 

excluding the Artisan categc 
Mechanical Wing under the IcE7  $ 

No one is present for the /-i,. 
though the O.A. is listed 	. 
The O.A. is dismissed fo/ 

M(A). 	 / 
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/ 
2.7.96. 	IMN.SriniV&S 	 To be added in the 

Shri c.Venkata Malla 
Reddy, Sc for Buys, 	

hearing on 15.7.96. 

HRR 
M(A). V7 
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2. 
S 

DATE, 	1OFFICE NOTE 	ORDERS OF THE 

22.10.96. 

23-10-96 

Counsel for the applicant Shri 

M.Srinivas is not present, Shri C,V,Halla 

Reddy, Standing Counsel for the respondents 

At the request of Shri S.Ramakrishna Rao 

on behalf of Shri M.Srinivas adjourned to 

tomorrow, First on board, 

HMGCJ 
- 	•M(A). 	vc. 

OA Dismissed uide separate order. 

Order on seperate sheets, 	a costs. 

- is w 
VtHHRP) 	(HrlccJ) 
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CENTRAL ADMINISTRATIVE TRTh UNAL 

HYDEBABAD BENCH.: HYDEBABAD 

ORTGINAL APPLICATION NO. 	 OF 1992 

Shri cant Cs) 

Versus 

a 

Resunndent(s) 

This Application has been submitted to the ribunal by 

Advoc ate 

under Section 19 of the Administrative Tribunal•Aét. 1985 and 

same has been scrutinised with referertce.to  the po*Jts mentioned 

in. check list in the light of the provisions conta..2c1 it they 

Administrative Tribuhal . (Procedure) Rules, 1987. 

The Application has been in order and ma: be listed 

for admissinz oi  

Scrutiny Oicer. 

IL I . 	. 	 . 
- 
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Particulars to be examined 
	

Endorsement as to result of examination 

 Has the index of documents been filed 	and has the 
paging been done properly ? 

 Have the chronological details of representations 
made and the outcome of such representation been 
indicated in the application ? 	1 

10 Is the matter raised in 	the 	application 	pending 
before any court of law or any other Bench of the 
Tribunal ? 

11. Are the 	application/duplicate 	copy/spare 	copies 
signed? 

 

12. Are extra copies of the application with annexures 
filed. 

Identical 	with the original 

Defective 

c) Wanting in Annexures 'C 

No.................. fPage 	NOS ........................ 

d 	Distinctly Typed? 

13. Have 	full size envelopes bearing full 	address 	of 
the Respondents been filed ? 

14. Are the given addresses, 	the registered addresses ? 5 
15. Do the 	names of the parties started in the copies, 

tally with those indicated in the application ? 

16. Are the translations certified to be true or sup- t..— 
ported by an afftdavit affirming 	that 	they are 
true? 

	

17. 	Are the facts for the case mentione under item 
No. 6 of the application. 

Concise? 

Under Distinct heads? 

Numbered consecutively? 

Typed in double space on one side of the 
paper? 

	

18. 	Have the particulars for interim order prayed for, 	Lit1,  
stated with reasons? 



t 
	

CENTRAL ADMINISTRATIVE TRIBUNAL 

FIYDERABAD BENCH 

APPLICANT (S)... 	. 

RESPONDENT (S).. .. 

Particulars to be examined 
	

Endorsement as to result 

of examination 

a 

I. Is the application Competent? 

2. Is the application in the prescribed form ? 5 
Is the application in paper book form ? ç 

Have prescribed number eopIete 	sets of the S 
application been filed ? 

3. Is the application in time? 

If not by how many days is it beyond time ? 

His sufficient cause for not making 	the applica- 

tion in time, stated ? 

4. Has the 	document 	of 	authorisation ) Vakalat 
. name been filed? 	

I 

. 	ç 

5. Is 	the application accompanied by B.DLJLP.O. 

for Rs. 5014 	Number 	of 	B.D. / I.P.O. 	to 	be 

recorded. 

6. Has the copy/copies of the order (s) against 	which 
the application is made, been 	filed 

7. Have the copies of the documents relied upon 

by the applicant and mentioned in the appli- 

cation been filed? 

Have 	the 	documents referred to in (a) above 
duly attested and numbered accordingly? 

Are 	the documents referred to in 	(a) above 
neatly typed in double space. ? 
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- 	CENTRAL ADMINISTPATIVETRThUNAL 

t. 

	

- 	 . 
:IYDERABAD BENCH. 

- 	INDEX SHEET. 

	

O.A. No. 	1992 

	

CAUSE T tLE 	S 	C 	 - 	 - / 

VERSUS 

r 

Sl..No. -  Descriotthonofcuments._--  JPeol 

1. Original Application 

P. Metirjai Paers.  
................................................... 

.3. Va]calat 
 

 Objection Sheet 

 
sPearecoPies-() .  

 Covers. 	. . 

S 

I'. 	I 
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IN THE CENTtAL ADMINISTRATIVE TRIBUNAL :: HIDERAB?d) BENCH 

rt WtDETthB!½De 

ci of 1992 

Betweafl: I  

K. aria Ivasulu and 24 others 

and 

The cenetal Manager. 
South central .gG.ilway, 
secunderabad and .three-  others 

00 	Applicants 

I.. 	aespondents 

The Nuended O.k. La filed confLnThJ the application to 

25 applicants who are working as Gra4e III Litters in the. 

Respondent organisation a. Vijayawaaa Electric Loto Shedi 

pates 0/98/92. 
	 cOUNSEL FOR THE A$'bICAWTSo 

Myderab ado 

S 

(C 

41 
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IN THECENTRAL ADMINISThATIVE ¶LRIBUtLi :W ERABJ½D BENCH 
AT HYDERABAD. 

prLxcAnoN U/SEC.19 CF THE ADMINISTRATXVE 
TRIBUWAL ACT, 1985) 

O.A.NO. 87 of 1992 

N.etweens 	. 

K.Srinivasuiu and others 	 .,Applicaflts 

and 

The General Manager, S.C.R., 	 . 
Secunerabad & L others 	: 	.Respondents 

- --- - -  t 
- - - 5

, - a - 

Anrb x..No... Description of doctflncnt and date Page r os 

- - - - - - - - - - - - - -- - - - - - - S - 'a a 

esctition of Events 

Application 	 H 	 . 1 -.13 

Index to14ateriil Papers 
(A zure-wise mention& 
separately) 	 1 - 11 

- 	. -----------------. .Sàá - --------------- 

FOR USE IN THE TRIBUNAL'S OFFICE: 

DATE OF FILING 
or receipt by Post. 

Registration No. 

Signature 

for REGISTRAR 

c-,flrtv- 
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IN mc cENTRg. aINISTRAnvE TRISNALS HYDERABAD BRANCH 
AT H!DRABAD. 

.BETWEh 

.1. K. Areenivasulu 8/0 to V. Subbaiah, 
aged 36 years. 

 S3C.AbdIIL Basheer 8/0 Sk. Zruridhin. 
aged 39 years. 

 D. were Raghavulu 6/o Thizupathi, 
aged 37 years. - 

4, K. Durga no 8/0 K. Narastuha Rao, 
• aged 37 years. 

 N. Nageshwar Rao S/Q  H. Bbu aS, 
aged 38 years. 

 K. V. Durga RaO S/o K. Appa Rao, 
aged 36 years. 

K 	 7. 1. Govardhana Babu S/o G. Muthyalau, 
aged 37 years. 

 R. V. Krishna.8/0 a. 8reeru1u,, 
• aged 39 years. 

 Po Raghavan 5/0 P. Kaiupun, I  

aged 42 years. 
 .M.V.VeD.Prasad S/ó H. BEgeswar no, 

aged 30 years. 
 K. Nalayadzi S/o Musaiiah, 

aged 38 years. 
 A. Lakshnana Ran S/o Sanudralu, 

aged 35 years, 
 K. aalaranaiah S/o K. Pullaiah, 

aged * 35 years. 
1< 	14. K.- Krishna Murthy,  8/0 K, Ankzvna, 

aged 35 years. 
25. Abdul Raz* s/o Abdul. waheed, 

aged 38 years. 
16. N. Subba no S/o 14ar44, 

aged 38 years. 
Il. M,  Nageshwar RaG So 	A. - Veerawafly 

aged 36 years. 
1$. K.S.S.Sastry s/o K.S.Sastry, 

aged 36 years. 
 D. Ganesh Vemsa iWo  D.V.V.N.G.Raju 

• aged 38 years. 
 K. Hari Krishna S/o K. Naraslmha no, 

aged 36 years. 

K. £swaraiah s/a K. PSceeraiab 
aged 38 years. 

1). Gangadhar S/o 1). Babu 
aged 37 years. 

. .2. * 
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H. .Nageshwara Rae S/c M. Raniah, 
aged 26 years. 
V. Ravindra Raju 3/0 Thizupathi tRaju, 
aged 35 years. 

2$. 14. Joga Rao 	H. La,anana Rao 
aged 34 years. 

AJD 

The Qeta. Manager, 
South. Centr4 Railway. 
Seaanderabad. 

The Divisionü Railway Manager. 
Traction Railing Stock, 
South Central Railway, 
Vijayawada. 

The Chef Personnel officer, 
Head Quarters Office, 
Personnel Branch, 
South Cantral Railway 
Secunderabad, , .Respofldent .• 

DETAILS. OP TIE aPPLICAflONj, 

1. Dartiaziars of the Applicantn 

Bane of the applicants 
Hanes of the Father 
Ages of the applicants 
Designation & Particulars 
of Office in which anployed a 

Office Address 

Address for service of 
notices 

AS shown in Cause title 

All are working as 
Fitters, Traction 
Rolling stock,Eiectric 

j . Loco Shed, S.C.Raiiway 
1 Vijayawada, 
x 

H/s M. Srinivas 
A 	vs Subrahnanyan 

Advocates, 
3-4526/21. 

Barkatpura, 
Hydes abad a 500 021 

0 



M; 

ii. Particui arc of the Postal Qrders* 

No, of Indian Postal Orders 

Postal Where obtained 

 a) Date of Postal order 

a) P.O. at which payable 	s 

12. Details of index: 

Zndex of materia papers £s filed herewith 
3• 1 Enclousres: 

a) Material. Papers 

1) Vakelath 

a) PoStal Order and 

4) 	avers 

UN.sst FOR THE WPLICANVS 	 . 	APPLICANTS 

1, K. Brinivasuju son of sri .tc V. Subbatab, aged about ( ) 
years, Occupations Railway Enployee, fltter-ctraae-xu ElecttL.... 
Loco Shed1  Vijayawaaa having been tenporarly come dojn to 
Rydecabad to hereby verify that thecontents from paras I to 
are true and correct to our,  knowledge, iflfonnatjofl and bsliS 
and as per letl adv'Lqe and that we have not suppressed any 
material factg and I. have authorlsea• to file this applicatjor—
on bphalf of other applicants, 

Hyaer ab ad 	
APPLICANT 

It, 

The Registrar,, 
Central A±linjstratjve & Tribunal, 
Hyderabad Bach, Hyderabad, 

OtJN$EJ FOR APa1cg4p. 
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IN THE CEM P L ,\DMINISTRTIVE TR IBUNRL 	HYDERABAD 

1' 	 ca 
- :AT  HYDERPAEiJ. ILW 

APPLICATION u/sEc. 19 OF THE ADMINISTRATIVE TRIBUNALSt ACT,1985) 

of 1992 

4: 	Between 

D.S,R.C.Murthy & 49 Others 	 . Applthcants 

nd 

The GencralManager, s.c..f:.,. 
Secunderabrd & 3 Others 	 . * . Respondents 

Annex.No. 	Description of Document & Date 	 Page Nos. 

Description of events 

AppJ4cation 	 1 - 13 

Index to Material papers 	 1 - 17 
(Annexure-wise mentioned separately) 

FOR USE. IN TR IBUNALLS OFFICE 

SIGNATURE OF APPLICANT 

Date of Filing 

or dateof receit by Post 

Registration No. 

r 

(c REcEIvEQ
"-1  

4 F1g;997 

.dJ  

U 

5ignature 

for Registrar. 
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 	HYDER ABAD BRANCH 

AT RYDER ABAD. 

O.A.No. 	 of 1992 

Between 

D.S.R.C.Murthy &49 Others 

And 

The Genral Manager, 
South Central Railway, 
Secunderabad & 3 Others. 

Applicants 

Respondents 

/ 

ANNEXURE A 

A 
0• 

Chronological Statement 

Data 	 Description of the Event 	 Page No. 

-1979 Applicants 	submit that the Ele- 
ctrical Loco-shed 	started at 4 
Vij avawada. 

07-12-1979 Absorption of 80 persons as Ele- 
ctrical Fitters, 	out of the 	80 
persors. 20 were 	treated 	as Mechanical 5 
Fitters. 

-1980 Absorpition of another batch of 50 
persons as Mechanical Fitters 6 

11-04-1984 Conversion of 	Grade-Ill personnel 
as Mechanical 	Fitters. 

15-09-1980 Selecticn for recrLlitjflent of Artisan 
Staff 7 

23-10-1991 Decision b& the &k*fl PersonneLBranch 
.SCR, 	Sec'bad 	in consultation with 
the 	ChiefElectricol Engineer 	. 8 

01-01-1991 Representation of the applicants 8 

ANNEXURE B 

Section 21 	of Zche  AdMinistrative 	Tribunals Act,1985 4 

Articles 14 	& 16 	of 	the 	Consti-Lution 	of India 11 

H yde r a b ad 

d±. 4-2-1992. Counsel for the Applicants 
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IN THE CENTh/L ADNINI5TRTIVE TR IIBUNAL 	HYDERABI\U BRANCH 

RT HYDEi1ABAD. 

Between 

D.5.R.C.Murthy, sb. D.V.S.Chalapathi, 
aged 31 years. 	 - 

5k. Abdul Basheer, do. 5k. Karnuridhin, 
aged 39 years. 

5/0. 
M.Ravi Kurnar, N.J. Charles, aoed 32 years. 

D.Veera Raghavulu, S/u. Thirupathi, 
aged 37 years. 

	

S. K.Durga Rao, s/6. K.Narasimha Rao, 	 - 
aged 37 years. 

M.Naoeswara Rao, 9/0; M.BabLI Rao, 
aged 38 years. 

K.V.Durga Rao, s/u. K.Appe Rac, 
aged 36 years. 

G.Govardhana Babu, s/u. G.Muthyalu, 
aged 37 years. 

P.Nageswara Rao, 5/0. P.Pakeeraiah, 
aged 38 years. 

R.V.Krishna s/u. R.Sreeramuiu, 
aged 39 years. 

tIJ. P.Raghavan, s/u. P.Kelupun, aged 42 •)rs, 

12. M..V.V.O.Prasad, s/u. M.Nageswara Rao, 
aged 38 years. - 

12. VeVenka-teswara Rao, s/u. V.Koteswara Rao, 

1 	qgJ37 years. 

S.Venka-Leswara Rao, s/u. S.Nagorathnam, 
aged 37 years. 

K.Mala3iadri, s/u. Nusalaiah, 
aged 36 years. 

.A.Lakshmana Rao, s/u. Saniudralu, 
'aged - 35 years. 

19. K.Sreen±vasuiu, s/a. K.V.Suhbaiah, 
aged 36 years. 

iS. C.Mahan s/u. V.Chinnaya Chary, 
aged 40 years. 	- 

1. V.Sreen±vesulu, s/u. V.P?nchalaiah, 
aged 36 years. 

. K.Balaranaiah, s/u. K.Pullaia h, 
aged 35 years. 	 - 

K.Krjshna Murthy, 5/0. K.'nkamma, - 	 aged 35 years. 

K.Sivasankararcaa, s/u. K.Ankamrna, 
aged 32years. 
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2:: 

23. S.Chakradhara Rao, s/o. 5atyanarayana, 
aged 34 years. 

- 	 24. K.Bapana Rao, s/a. K.Bapanaiah, aged 38 years. 

B.5Ti Sal Rem, s/o. B.Balagapai, 
aged 37 years. 

Abdul Rahooi, s/o. Abdul Wahead, 
aged 36 years. 

R.Mallikharjufla Rao, s/o. A.Kanniah 
aged 31 years. 	 - 

22. N.Subba R 00, s/o. Maraiah, aged 36 years. 

29-. Ch. Subashchandra Bose, s/o. Suraiah, 
aged about 40 years. 

R.Arjuna Rao, s/o. R.Nagalingaiah, 
aged about 30 years. 

Judsti Bag s/o. Bard Bag, aged about 35 years. 

A.Nageswara Rao, .s/o. A.Veeraswamy, 
aged about 36 years 

33.. K.5.S.5astry, s/o. K.S.Murthy, aged 36 years. 

D.Ganesh Varma, •s/o. D.V.VN.G.Raju, 
- 	 aged 36 years. 

LHari Krishna, s/o. K.Narasimha Rao, 
- 	 aged 36 years. 

K.Mandly, s/o. K.Simon, aged about 39 years. 

Ch.Rama Murthy s/o. Tata, aged about 36 years. 

30. K.Eswaraiah, xqeK s/o. K.Pakeeraiah, 
- aged 38 years. 

D.Gangadhar, s/o. D.Babu, aged about 37 years. 

M.Nageswara Rao, S/CT N.Rainaiah, 
aged about 26 years. 

S.V.K.Nagaswara Rao, 
aged about 30 years. 

V.Ravindra Raju, s/o. Th±upathi Raju, 
aged about 35 years. 

M.Jnga Rao, s/o. M.Laxmana Rao, aged 34 years. 

P.Saibabu, s/o. Venkatadri, aged 36 years. 

D.V.B.Charyulu, s/o. A.B.Chàryulu,.aged 38 years. 

'p 
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N.Jayaramaiah, 5/0. Rarnanaiah, 
aged about 36 sars. 

a.5.P.Babu, s/o.Srirarnulu, 	- 
aged about 37 ys-ars. 

46. I.Prasadd Babu, s/a. IC.handra Mouli, 
aged about 35 years. 	. 

49. V.Koteswara Rao, s/c. V.Ranga Rao, 
aged about 36 years. 

50. P.Rarna Raa, s/o. P.Ramanaiah, 
aged about 36 years. 	 ... Applicants 

A n d 

The Genaral Manager, 
South Central Railway,. 
Secunderabad. 

The Divisional Railway Manager, 
Traction Rolling Stock, 
South Central Railway, 

Vijayawada. 

The Senior Pivisional Engineer, 
(kcicsa Electrical LOco-.shed) 
South Central Railway, 
Vijayawada. 

The Chief Personnel Officer, 
a 	 Headquarters Sf-Vice, 

Personnel Branch, 
South Central Railway, 
Secunderabad. 	 - 	. . . Respondents 

DETAILS OF THE APPLIC ATI(]N

JA 

 

1. Particulars of the Applicaints 

Names of the applicants 
Name of the mtSx father 
Ages •'of the applicants. 
Designation & Particulars O 
of office in which employed 
Office address 	- 

f, Addressfor service of 
notices. 

As shown in cause title. 
All are workin.g as Fitters, 
Traction Rolling Stock, 
Electric Loco Shed, S.C.-Rly, 
Vij-ayawada. 

M/s. i'. SRINIVMS & 
V; SUBRANMANMAM, 
ADVOCATES, 
3-4-526/21, "MALLIKA", 
B AR KA TP UR A 
HYDERABAD1500 027. 

S 
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2. Particulars of the respondents : 

Names of the respondents 4 
Names of the fathers 

C . 	ges of the respondents 	4 
Uesignation & Particulars 4 - 
of office in which employed. 	AS SHOWN IN CAUSE TITLE 

Office-  address. 	 4 

Address for service of 	4 
notices. 	 4 

3. Particulars of the order against 
which application is made. 

Order 	 N0.3/E.150/TRS.T.T 
tI'-'7) c4 

Date 	 - 	29-01-1992 

6. Passed by 	 : Divisional Railtay Manager, 
TractionRolling Stock, 
Vijayawada. 

a 
d. Subject in brief  

The applidants are praying for declaration that 

they are entitled to be prprnoted for higher cadres in service 

as Fitters along with the persons from Electrical Wing from 

the date of their initial appointment with an consequential 

benefits based on the éeniority. 

- 4. Jurisdiction of the Tribunal 

The applicant declares that the subject matter 

of relief which he wants is within the jurisdiction of the 

Tribunal under Section 14 of the Tribunal. 

Limitation :-- 

The applicant further deblares that the application 

is within 'the period of limitation prescribed under -Section 

21 of the Administrative Tribunals hct,1985. 

FACTS QF THE CASE' :-- 

The applicants submit that the Electrical Loco-Shed 

at V±  ayawada was started in the year 1919. In the said Lace-

Shed there are two wings - viz., Mechanical and Electrical. 
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The applicants have worked in the South Central Railway 

at various places as "Kalasis" and "Kalasi Helpers". 

Subsequently they were appointed as "Fitter&'. The appli-

cants submit that the Fitters post has three categories - 

Grade-Ill, Grade-Il and Grade-I. Fitter Grade-Ill falls 

above •the category of Kalasi Helpers. The applicants 

submit that there is 25% quota for serving employees. 

Under this 25% quota some of the applicants have been 

promoted to Grade-Ill Fitters from Kalasi Helpers. However, 

the respondents also appointed other persons including some 

of the applicants herein directly as Grade-Ill Fitters, 

M 	
Grade-Ill Fitters under both the wings i.e., Electrical and 

Mechanical are appointed through a notification issued by 

the respondents. Accordingly the persons whoever are 

interested may chose the respective field that is Electrical 

or Mechanical according to one's own interest. hccordingly 

they will be called for a written test and if one passes 

through the test, he will be considered for appointment 

under the said wing. The applicants are Fitters working in 

the Mechanical Wing. The grievance of the applicants is 

that the persons who are given appointment in the Electrical 

Wing are being promoted to Grade-IF Fitters and Grade-I 

Fitters much before the Mechanical Staff. The applicants 

submit that it is unfortunate that the Mechanical Staff are 

being left behind in Category-Ill while their contemporaries 

in Category III of Electrical Wing are being promoted to 

Category-Il and Category I respectively. This is because of 

the present policy of 60:40 ratio. 

The applicants submit that in the year 1979 when 

the Loco Shed was started at Vijayawacia about 80 persons were 

absorbed as Electrical Fitters and out of these 80 persons 

- 	 -about 20 persons were treated as "Mechanical Fittersfl 	In 
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the year 1980 about 50 persons were taken as Mechanical 

Fitters. Consequently the 20 persons who were treated 

as Mechanical Fitters out of the Electrical Fitters have 

become seniors to these 50 persons. 	 - 

The applicants submit that there is another 

category called "ARTISAN CATEGORY" in the said loco-shed. 

The said Artisan J2ategory we#kers are the silled workers 

namely - Machinists 9  Turners, Welder, Painters, Drivers, 

Gas-Cutters, Carpenters etc. The various categories of 

workers in the above shed are a s follows : 

a 	 1. Kalasi 

Kalasi Helper as Basic Fitter 

Fitter Grade - III 

Fitter Grade - II(Promotion/Feeder Post from 
- 	

Fitter Grade-ill) 
5.. Fitter Grade - 	I 

The applicants submit that the Divisional Railway 

Manacier - 2nd respond ent has recruited about 80 persons vide 

Employment Notice 1 o.B/P, 563/11 1B$ dated 7-12-1979 as 

1 	Grade-Ill Electrical Fitters. Bythe proceedings dated 11-4-84 

The Divisional Personflel 0ffçer (Personnel Branch), Vijayawada 
A - k! 

in Memo No.B/P 671/II/TR5bout 12 persons of this Grade-Ill 

personnel were converted as Mechanical Fitters. In the month 

of hpril,1984 all these 80 persons were promoted to Grade-lI 

Fitters. These include the 12 persons who were converted as 

Mechanical Fitters just before the promotion to Grade-Il. The 

applicants submit that these 12 persons are included in the 

Mechanical Wing were promoted to Grade-Il Cadre on per with 

the Electrical staff. Thus restrictitg the chances of other 

Mechanical Staff of their promotion. The applicants submit 
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that the Mechanical staff at present are not being promoted 

along with the Electrical Staff to the higher cadres. The 

applicants submit that videp,dceedings dated 15-09-1980 

in No.B/P.563/II/Tractiontf the Divisional Railway Manager 

(Personnel) Office, recruitment/selection was conducted for 

recruiting Artisans of Traction Rolling Stock and TRU 

organisations from serving employees in Class-IV Categories 

i.e., like semi-skilled, unskilled and substitus's/casual 

labour working in Railway Electrication Project as well as in 

open lins. Under the said proceedings 23 persons were taken 

as Welders, Machinists, Turnera and about 21 persons were 

taken as General Fitters and 10 others were taken as Diesei/ 
- 	 & 

Tractor/Motor Mechanics. The applicants submit that in the 

year 1984 these persons were promoted to Grade-Il Fitters 

cadre. The applicants submit that about 23 persons of the 

Artisan Staff have been included in the seniority list of 

Mechanical Staff and were promoted to Grade-Il in the year 

1984. The applicants submit that as a result of the inclusion 

of the Artisan Staff in the seniority list of Mechanical 

Fitters the chances, of the other Mechanical Fitters fo the 

promotion to Category-Il have become bleak. The applicants 

I submit that some of t he applic ants were appointed as Fitters 

Grade-Ill in the year 1983 along with others. In the yeal 

1987 the persons who were appointed under the Electrical Wing 

were promoted to Grade-Il, whereas the persons under the Mecha-

nical Wing remained to be in Grade-Ill till 1988. For  instance 

the "pplicant No.1 who was appointed as Fitter Grade-Ill in 

1983 along with 3 others who were appointed as Electrical Fitters. 

He was promoted to Grade-Il post iri.the year 1983 whereas the 

Electrical Fitters under Grade-Ill were promoted to Grade-Il in 

the year 1987. The applicants submit that the Fitters under 

Mechanical Wing are not being promoted along with the Fitters 

'under the Electrical Wing and no reasons were assigned by the 

respondents inspita of their several requests made to them. 
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The applicants submit that Junior Electrical Staff are getting 

promotions whereas the Senior Mechanical Staff are unable to 

get promotions. This resulting in grave injustice and agony 

to the applicants. 

The applicants submit that the 'Kalasis' are asked 

to opt While being promoted to post of tKal si Helpers'. There- 

after they are required to be promoted to the post of Grade-Ill 

Fitter in the respective wings. Those who have opted for 

Electrical Wing were able to progress and were being promoted 

to higher cadres, while the chances are becoming restricte for 

the persons in the Mechanical Wing. To overcome this situation 

the Personnel Branch, Headquarters Office 5t Secunderabad vide 

A 4!' proceedings 	
14 dated 23-10-1991 

has taken a decision in consultatin with the Chief Electrical 

Engineer that in future while filling up of hrtisan Posts of 

Grade-Ill of different trades whether under Mechanical or 

Electrical Wing the Kalasi Helpers in grade ra.800-1500 

irrespective of their trade on which they are assigned i.e,, 

Electrical or Mechanical will be trade_tested for suitability, 

for promotion, irrespective of the postof Artisan Grade_Ill 

according to their seniority and availability of the vacancies 

in the respective wings. The appliaants submit that under this 

revised policy now there is no differentiation between the 

Electrical Kalasis and Mechanical Kalasis, Both will be consi-

dered together basing on their seniority for Grade_Ill Fitter 

in the lrespective wings. 
The applicants submit that persons 

who are taken in the Electrical Wing are being promoted to 

Grade-Il from Grade_Ill much before the persons from the Mecha-

nical Wing. The ratio of promotions is 60 :40. Under this 

ratio Mechanical Staff will naturally be denied the promotion 

along with the Electrical Staff as the ratio applicje * 

is more to Electrical Staff than the Mechanical Staff. The 

- 	
applicants submit that a rePresentation dated 1-1-199 1 
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given to the Divisional Railway Manager (Persodnel) bringing 

this fact to his notice requesting him to consider the ratio 

of promotion to 50 : 50 instead of 60 : 40 as the work loan 

under the Mechanical Work is beino' increased day-by-day. The 

list of various works under the Mechanical Wing wherein the 

applicants are attending to is filed as a material paper, which 

may be read as a part of this application for better appreci-

tion of the facts of the case. 

By considering 	the 	above various types of works, 

the 	respondents have 	to consider the case of the applicants 

for promotion to Fitter 	Grade-Ill to 	Fitter Grade-II, 	Fitter 

Grade-Il to Fitter Grade-1 on par with 	the Electrical 	Staff. 

The applicants submit that 	the boo-shed Vijayawada has the 

following sanctioned and existing strength respectively for 

various posts. 

Name of the Post 	 Sanctioned Strength 

Fitters 	Grade-Ill 192 203 
Fitters Grade- 	II 164 159 
Fitters Grade- 	I, 120 115 
Kalasi Helpers 199 81 
Ma&asths 68 263 
rtisan Category 

Machinists 	Grade-Ill 3 - 
Machinists Grade-Il 4 - 
Machinists Grade- 	1 3 - 
None were taken as Machinists - 

Blacksmith Grade- 	II 1 1 
Blacksmith Grade_Ill 1 0 

Carpenter Grade- 	III 1 	- 1 
Carpenter Grade- 	II 1 0 
Carpenter 	Grade- 	1 - - -. 



The applicants submit that some persons who were appG±nted under 

the Artisan Category have ben converted into Mechanical Fitters 

inspite of the posts available in various types in Artisan Gate-

gory thus depriving the Mechanical Fitters of their promotional 

chances in the year 1984. Those who are converted as Mechanical 

Fitters from the Artisan C ategory will naturally become seniors 

to the Mechanical Staff. Thus depriving the Mechanical Staff of 

their fair chances of promotions to higher grades. 

The applicants submit that the revised policy taken 

by the respondent dated 23-10-1991 for filling up of the Kelasis 

and Kalasi Helpers is a heal-thy decision and the respondent 

-4 
ought to have taken the same policy even for the promotions of 

Grade-lIt Fitters to Grade-Il and Grade-Il of Mechanical along 

with the staff of the Electrical Wing. However, they have not 

done so. The applicants submit that the revised policy taken 

for the Kalasi Helpers under the Mechanical Wing has given an 

equal opportunity now for the appointment to Grade-Ill Fitters 

along with Kalasi Helpers under the Electrical Wing. However, 

from Grade-Ill to x higher cadrfl the policy is not 50:50 but 

60:40. 

I -  
The applicants submit that the work load in the 

Mechanical Wing at the Vijayewada Loco-shed is increased, of 

J

-late as UAG I and UAG 5-ti type Locos that is the old Locos are 

being sent. from mther Divisional Railways to Vijayawada for 

rectification. The same are being mmad tm rectified by the 

applicants along with others and the said Locos are put to use. 

The said locos are being used to passenger trains and goods 

trains. Though the track is electrified the Mechanical modifi-

cation is more in the shed befoe the locos are run on the 

electric track. It is also pertinent to state that the recruit 

ment is itself is arbitrary because recruitment of Electrical 

Staff is more than the Mechanical Staff. They are not taken 

equally. Though the work load in Mechanical wing is more 

compared to Electrical Work. 
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The applicants submit that the Divisional Manager 

(Railway) issued proceedings dated 4_12_1991j0r filling up 

of the vacancies of flrtisaná Grade-I& Grade-IT in Electrical 

and in Mechanical Wings. Pursuant to this notification the. 

said vacancies will be filled according to the present ratio. 

Under the present policy the number of persons to be promot6d 

is less than the persons to be promoted from, the Electrical 

Wing. The applicants submit that subseqbently the Divisional 
4--L directions 

Railway Manager by proceedings dated 29_1_1992jssued/tO the 

Chief Personnel Manager, Vijayawada has fixed the dates of 

trade test in order to fill up all the vacancies in Artisan 

Grade-I and Grade-IT in Electrical and Mechanical Wing. The 

re Trade Tests are going to be conducted for the said posts from 

3-2-199 2 and 18-2-199 2. If the respondents are allowed to 
chang- 

proceed with the filling up of the vacancies without &xaIkM 

ing the ratio of promotion from 60:40 to 50:50, great 

injustice and hardship would be caused to the applicants. As 

stated supra, the respondents have changed the policy of 

recruitment by making it 50:50 for the pasts of Kalasi Helpers. 

However, the same has not been done in the case of Fitters 

Grade-Ill. In the said circumstances filling up of the vacan-

cies in 60:40 ratio is also in violation of Artigle 14 and 16 

of the Copstitution of India apart from being unfair and 

arbitrary. 	If the respondents are allowed to p±oceed to 

fill up the vacancies in the Trade Tests which are going to 

be held on from 3-2-1992 to 18-2-1992, the very purpose of 

filing this Original Application will be defeated. 

7. Details of remedies exhausted  

The applicants submit that they have no other 

effective alternative remedy except to approach this Hon'ble 

Tribunal for relief. 
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B. Matter not pending with any other Court etc.; 

The applicants declare that they have not filed 

any other representatioPi or suit a tc. before any other 

judicial forum leading to the same cause of action. 

9. Relief sought for 

Under the said circumstances the applicants most 

respectfully pray that the Hon'ble Tribunal may be 

pleased to pass an order dr direction declring that 

the applicants are entitled for p±omotions to higher 

cadres along with the Fitters under the Electrical Wing 

from Grade-Ill to Grade-lI and Grade-Il to Grade-I based 

on their respective seniority or in the alternative fix 

the promotion policy in the ratio of 50:50 by excluding 

the nrtisan category from the Mechanical tling under the 

seniority list. The applicants submit.that the respon-

dent's are going ahead to conduct the Trade Test for the 

appointment of Fitters under both the wings for Grade-Il 

	

- 	 and Grade-I from Grade-Ill vide proceedings dated 4-12-91 

and 29-01-1992. If the Rppiiimgnis respondents are allowed 

11 	 to proceed to conduct the tests, the applicants pray that 

injustice, will be caused to the applicants ; and 

grant such other relief or reliefs as this Hon'ble 

Tribunal deems fit and proper, in the circumstances of 

the case. 

10. 	INTERIM RELIEF 

For the reasons and circumstances stated supra, 

the Hon'ble Tribunal may be pleased to direct the respon-

dents not to proceed to conduct the Trade. Test in pursuance 

of the proceedings dated 4-12-1991 and 29L1_1992 pending 

final decision on the O.A. and pass such other order or 

orders as are deemed fit and proper in the circumstances 

of the case. 
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11. Particulars of the Postal Orders 

No. of Indian Postal Order 

Postal where obtained 

Date of Postal Ofder 

P.O. at which payable 

c 

4- 

Details of Index 

Index of material papers is filed herewith. 

13. Enclosures 

Material papers 

Vakalat 

Postal Order and 

Covers 
'e-) 	)nA0. 

0 	 v-c-- 
Counsel for the /\pplacans 	 Applicants 

\$gftCtk ON 

I, D.S.R.C.Murthy, son of Sri D.V.S.Chalapathi, aged about 

31 years, Occupation 	Railway tmployee Fitter (Rollind Stock) 

Eiecric Loco-Shed, Vijayawada having bedh tempbrarily come dbwn 

to Hyderahad doheraby verify that the contehts from paral 

I to 13 are true to our know1sdge,irformation and belief-  and 
as per legal advice and that we have not suppressed any 

material facts, and I have been authorised to file this ppli- 
aticD Qfl behalf of the other aoolicav-ts nyoe1uuu, 	

- 
03-02-1992. 	 - APPLIC,1N5. 

H }R0 Registrar, 
Central Mdministrâtive lribunal, 
Hyderabed Branch, 
H er"bad yo 	. 	

-. 

COLINSEL FOR iiPPLICAtfl'5 



G1.  
IN THE CENT R/ft ADMINISTRATIVE TRIBUNAL :: HYDERABAD BRANCH 

AT H Y D E R A B A U. 

O.A.No. 	 of 1992 

Between  

U.5.R,C.Murthy, 5/0. O.V.5halapathi 	 / 
aged 31 years, 0cc 	Railway Employee 
Fitter (Rolling Stock) Electric Loco Shed, 
Vijayewada & 49 Others. 	 ... APPLICANTS 

And 

The General Manager, 
South Central Railway, 
Secunderabad & 3 Others. ... RESPONDENTS 

INDEX OF THE MATER IAL PAPERS FILED BY THE APPLICANTS 

4 	•N0  Date Particulars -Annexure Page 

1. 29-01-1992 No.B/E.150/TR5/T7, 	of 	the I 1- 	2 
DRM, 	TRS/BZA. 

2. 04-12-1991 No.B/E.150/TRS/TT of 	the 
DRM/TRS/BZR for filling up 
of Artisans Gr.I 	& Gr.II posts II 3- 5 

3. 23-10-1991 No.P(EL)694/Sangh/LXIII/Sub.14 
• JJRM/P/BZR of the S.C.R., 	Heqd- 

quarters Office Personnel Branch, 
Secunderabad. III 6 

4. 01-01-1991 Representation of the 	'pplicants 
received in the Office of the 
respondent. IV 7-10 

5. 09-03-1983 No.B/P 	563/II/TRS, 	Office Order 
No.PEC/44/83 of 	the Asst. 

Personnel Officer, 	BZA V 11 

6. 25-09-1987 Office Order No.PEC/24/37 of the 
Oivl.kiflay Manager 	(P) 	BZA VA 12 

7. -07-1984 Memorandum of the 	Sr.D.P.0.,BZA 
in N.B./P.671/II/TR5. VI 13 

0. 15-09-1980 Memorandum 	No.B/P.563/II/Taction 
of 	the DRM(P)'s Office,Viiavawada VII 14-  15 

9. -04-1984 Promotion list 	in 1,Jo.B/P/150/TRS/ 
II/IV/TT/Vol.2 of the D.R.Mt s  
Office, 	Ti:action Rolling Stock, 

• Vijayawada. 	 VIII 16-17 
N 

Hyderahad, 
- 	

- D±.4-2-1992; Counsel 	for 	the MpplicantsL 

Is 
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South Central Railway 

No.B/E.150/TRS/T.T. 	 Office of the fl 
URM/TRS/BZA, 
Ut. 29-01-9 2. 

CPM/RE/BZA 
SS/M/ELS/BZA, SS/RM/TS & ES/aLA 
ff/BTTR, 
ELC/RU. 

Sub 	Filling up of the vacancies of Artisans 
Gr.I & Gr.Ii in Electrical and Mechanical 
Wings in TRS/Department. 

Ref : 1) This Office Lr.No. of even No. dt. 
- 04-12-1991 &.11-12--1991. 

-: 00 ::- 

Further to this office letters cited above 	the following 
employees who- have been alerted 	to be in raadiness to appear 
for the tests are hereby advised to attend both Practial and 
Oral Tests on 	the 	dates mentioned against each atE L S/B Z A. 

1. 	LIST OF ELla Gr.lI for Promotions to Gr.I 

 M.Khaja Mohiddin T.No. 	98 TR-A 	03-02-92 
 M.Panduranga Rao Tripshed/ 

BZA 	10-02-92 
 U.V.Uurga Rao 171 Rewinding 03-02-92 
 P.Rasheed Khan 175 HR-Body 03-02-92 
 B.Brahrnaiah 180 Rewinding 03-02-92 

6. M.Durga Maheswara Rao 189 Elecl.Insp 03-02-92 
7. V.Sreeramachandra Murthy 12 TR-M 03-02-92 
8. A.Sambasiva Rao Trip Shed BZA 	10-2-92 
9. IJ.Sivaram Babu 163 Elecl.Insp.03-02-92 
10. B.Venkateswarlu 150 Rewinding 03-02-92 
11, K.Venkata iao 187 HR-Body 03-02-92 
12. K.Venkata Rao 	(SC) 208 TA-B 02-02-92 
13. S.Koteswara Rao 	(SC) Fretght 10-02-92 

- Shed/BZ1\ 

14, 
 
M.Solman 	(SC) 
Ch.Krishna. 

273 HR-Body 03-02.i92 
(5C) 288 Elecl.Insp 04-02-92 

 P.Sa 	anaiah 	(ST) 8 Modification 4-2-92  V.Thirupal 	(ST) Freight Shed 10-2-92 

11. 	LIST

-

OF ELF-Ill 	FOR 	PROM0TI05 TO 	ELF-Il, 
 Ch.SubbaRao --15 TA-A 04-02-92  R.5atyanarayana 682 HR-Body 04-02-92  M.V.Trimurthulu 667 Rewinding 04-02-92  P.Nagabhushanam 798 HR Body 04-02-92 

 
5.N.K.Srjcharan 243 Geni, 04-02-92 K.Nerasimha Nurthy(SC) 307 ticl.Insp. 04-02-92  N.Jayasahadev 	(SC) 321 TA-A 04-02-92  

 
V.Narusimha Rao 
Y.Murali Krishna 

440 Geni. 04-02-92 
 K.5ubbaji - RE 10-02-92 

ll.K.R.Banjamin 
299 TR-B 05-02-92 

12. Ch.Hanumantha Rao 
283 PPO 05-02-92 

13; D.Abhraham 294 Elecl.Insp 05-02-92 
14. K.Hamesh Babu 

284 Rewinding 05-02-92 
15. P.V.V.Sastry 

285 Elecl.Insp 05-02-92 
16. B.Charles Babu 

865 HR Body 05-02-92 
17. 6k. 	Sardar 

322 TR.A 05-02-92 
 S,A.Khader 

691 Pn.Ins0. 05-02-92 
 Ch.Gopal 

376 05-02-92 
 G.S.FLKoteswara Rao Trip Shed/RU 10-2-92 

Thip Shod/DZA 11-2-92 
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21, N. Guravaiah 392 TR-A 05-02-9 2 
22. &Ktsvgn Nld.Hussain Trip 5hed/BZA 	10-2-92 

 D.Dass 	(Sc) 268 Elecl 	Insp 05-02-92 
 J,S.C.Bose 	. 504 TR-B 	. 	. 06-02-92 

•  K.Prasada Rao 496 Traction Motor 06-02-92 
 Y.Mani 	 . 261 06-02-92 
 N.Mnjaneyulu 	(ST) 602 Eleci. 	Insp. 06-02-92 

•  N.Durga Prasad 	(5T) 606 Eleci. 	Insp. 06-02-92 
 Ch.Prabhakara Rao (SC) 685 Eleci. 	Insp. 06-02-92 
 P.Ramulu 	(50) 314 Geni. 06-02-92 
 K.2aghavendra Rao, T5/BTTR 11-02-92 
 P.Devendrudu (ST) 467 Traction Motor 	. 06-02-92 
 K.Mohana Rao 	(ST) 713 Rewinding 06-02-92 
 T.Sambaiah (51) 292 Traction Motor 07-02-92 
 K.Ramanath 	(ST) 673 PPO 07-02-92 
 P.Uatnaiah 	(5T) 434 Modjficatjon 67-02-92 
 M.Bhaskara 	ao(ST) Freight Shed/BZA 10-02-92 

36. K.Sarnbosiva Rao 	(ST) 601 ELS/3ZA 07-02-92 

II. LIST OF FITTERS 	(RSo GR.II FOR 	P0M0TIoN5 TO FITTER 	(R5) 	GR.I 
 M'Prasada Rao 	

. 	 : 49 Modification 07-02-92  V.Purnachandra Rao 77 Mach. 	Insp. 07-02_92  V.Joh. 	
. 437 Machine 	Shop 	. 07-02-92 

• 4, D.Vishnu 110 HR-Body 07-02-92 5. A.V.Brahmacharyuiu 238 Mach. 	Insp. 07-02-92 6, Oh. Subrarnanya 	Sarma 207 HR-I 07-02-92  N'P.5undara Rao 	(SC) 177 Aux 
 Cb.Suguna Murthy (Sc) 157 HR 	-I. 10-02-92 

. II. LIST Of 	FITTER 	(RS) 	GR.TTT mo 	PPflMntTnrc 	tn 

 
 

H.Anjaneyuiu 
J.Sivaprasada Babu 

472 
681 

HR-Body 10-02-92 
3; P.Nageswara Rao 242 

Mach. 	Insp. 
Geni. 

10-02-92 
 K.S.Vijayakumar 	(Sc) 256 HR-I 

18-02-92 
 5k. 	Jan 	Basha 	.. 356 HR-I 	. 

10-02-92 
 K.ffhoynas 361 HR-I 

10-02-92 
 
 

P.P,Chandra 	Sekhara Rao Trip Shed/B21\ 
10-02-92 
10-02-92 

 
K.Balesubramanyam 
S.Venkateswariu Trip Shed/RU 1-02-92 

1 	10. R.Sreenivasa Raju 
433 

.490 
Mch4;1e 	Shop 
Machine 

1&-02-92 
11. K.Ramakrjshna Rao 59S 

Shop 
Modification 

10-02-92 
12. 
13. 

G.Visweswara Rao 
B.Sachjndranath 

516 Machine Shop 
10-02-92 
18-02-92 

14. Md.flahimuddin 
468 
566 

4R-I 
H -I 

18 	02-92 
15. Y.Gopaia Krishna 563 Machine 	Shop 

16-02-92 
16, D.Yanadi 	. 	

. 610 Geni, 
18-02-92 

 K.Pothuraju 374 Pn. 	Insp. 
18-02-92 

.  B.Nooka Raju 519 HR-I . 
18-02-92 

20. 
19.jl.Ravi Kuniar 	(Sc) 595 

. 

Mach. 	Insp, 
18-02-92 

Ch.Mohana Rao 596 HR-Il 
18-02-92 

21. Ch,Bhaskara Rao 	(Sc) 552 HR-Il 
18-02-92 

22. N.Prakasa Rao 	(Sc) 311. HR-Il 
17-02-92. 

23. D.Ramsi 	g 	(ST) 469 TR-B 
17-02-92 

24, 
25. 

P.Rama R ao 	(51) 
B.Hanuma 	(ST) 

800 Mach. 	Insp 
17-02-92 
16-02-92 

26, S.Samba 	(ST) 
478 Pn. 	Ip, 16-0292 

 G.Somaiah 	(ST) 
93 HR-Il 16-02-92 

 M.S.5 .Prakash(ST) 
471 
651 

HR-Body 15-02-92 

be 	sent 
Please 	note and notify 
on OD/OL on dates 

the above 
TR-fl 

staff and 
15-02-92 

they should 
wilj specified 

assist the undersigned 	as 
not above. 	The section In-charges 

vooe tests. usual during the practical and viva_ 

Sd/- 0/ 

Section Incharges 
5r.DP0/n7, for info±matio n 	

AEE/TRS/BZA c/ All  
C/ 'P'Wing/g/fl 	

for informatio 
SRS and l 	 n and to Update and put up 

ave charts of the above employees.. 
It 



:: 3 :: 	 ANNEXURE - II 

SOUTH CENThhL H1ILWAY 

Office of the 
DRM/TRS/I3ZA 1  

No.13/E.15U/TRS/T.T. 	 Dt. 04-12-91. 

Principal/ETTS/I3ZM 
SS/M/ELS/BZM, sS/RM/T5 & FS/BZh 
TER/BTTR, G1TR/BZA, tS/BTTR, 
ELC/RU. 

Sub :- Filling up of the vacancies of Artisans 
Gr;I & Gr.II in Electrical - and in Mechanical 
Wings in Th5/Departnant. 

Ref :- Sr.DPO/BZM Lr.No.B/E.535/II/2/TRS/Vol.III 
Ut.22-11-1991. 

- 	Ihe undermentioned Artisans are due for Trade Tests for 
promotions as Grade-I and Grade-II Fitters in Electrical and 
Mechanical Wings. 

Hence they may be kept informed and alerted to be in 
readiness to attend the trade test to be held within a short 
notice. The date and venue will be intimated separately. 

Sri K.BHARAT KUMAR and Sri K.U/MAKRISHNh, JSSs/ELS/BZR 
are nominated to conduct Training Classes for the SC/ST candi-
dates specified daily from 16-12-1991 for period of 45 days'in 
ELS/BZA from 14-30 hrs to 17-0D hrs. in Electrical and Mechanical 
mtters respectively. 

I. LIST OF ELFe ER-Il FOR Pi-UMOTIONS TO ER-I (( 11 DC, 4 SC, JST) 

 
  
 
 

6-. 
7. 
B. 
9. 

ib. 
 
 
 
 
 
 
 

There 
hence 

M.Khaja Mohiddin 
M..Panduranga Rao 
U.V.Durga Rao 
P.Rasheed Khan 
B.ljrahinaiah 
M.11ur.ga  Naheswara Rao 
V. Sreeramachandra Murthy 
.Sanibasiva Rao 

D.Sivaram abu 
B. Venkateswarlu 
K.Venkata Rao 
K.Venka-ta Racy (5 C) 
S.Koteswaia Hao (5 C) 
M.Soinian 	(5 CO 
Ch. 	Krishna (S c) 
PBspanaiah (5 T) 
V. 	Thirupal (5 T) 
are only 2 eligible 
11 	0Cc, 	4 5Cc and 2 

ST candidates are available and 
STs have been called for T.T.) 

4 

II. LIST OF ELF-Ill FOR PSOMOTIO-N5 to ELF-II: (23 OC;6 SC;9 ST) 

Ch.Subba Rao 
R.Satyanarayana 
M.V.Trimur±hulu 
P.Nagabhushanam 

6. M.K.Sridharan. 
K.Narusimha Murthy (S.C) 
N.Jayasahadevudu (5.0 
V.Narasimha [tao  
Y,Murali 'Krishna 
K.Subbaji.. 



11. K.R.Unjamin 	T.No.283 
12. Ch.Hanumantha Rao 	T.i'Jo.294 
13.D.Abhraham T.No. 
14. K.V;amesh 	Babu - 	T.Mo.285 
15. P.V.5.Sastry 
16. B.Charlee Babu 
1. S.K.Sardar 

 S.A.Khader 
 Ch.Eopal. 	 - 

 G,S.R.Koteswara Rao 
 N.Guravaiah 
 Md.Hussain 
 Y.Doss 	(s.c.) 

4. N.S.C.Bose 
 K.P±asadd Rao 
 P.Appa Rao 
 M.injaneulu 	(ST) 
 N.1)urqa Prasad 	(ST) 
 Ch.Pra'bhakara Rao 	(Sc) 
 P.Ramulu (Sc 	) 	T.No.3i4 
 B.Sreerai-pulu 	(SC) 	T.No.421 

32. P.Deveridrudu 	(ST) 	T.No.467 
33. K.Mohana 	Rao 	(ST) 
34. T.Sambaiah 	(ST) 	T.F'Je.292 

-4 	35. K.Ramanath 	(SI). 
 P.Ratnaiah 	(ST) 
 M.Bhaskara Rao (ST) 
 K.Sambasiva Rao 

1. LIST 	OF 	FITTER 	(R5) 	SR;I.I 	FOR 	PROMOTIONS TO 	FITTER 	(RS) 	GR.I - 	 (6 	oc;.2 	SC;3 	ST). 
- 	' 	 1. M.Prasada Rao 

2. V.Purnathànda Rao 	T.Ne.77 
3. V.Jehn 	T.Ne.437 
4. IJ.Vashnu 	T.Ne.1I0 
5. A.V.Brahmacharyulu 
6. Ch.Subramanya Sari-pa 
L B.P. 	Sundara Rao (Sc) 
8. Ch.Suyuna Murthy (Sc) 

(There 	are 	no ST candidates available. Hence 	5 0Cc, 	2 Scs 
have been called for the TRADE TEST). 

II. LIST OF FITTER 	(RS) 	GR.III 	FOR 	PROMOTION TO 	FITTER 	(R5) 	GR.II 
( 	18 	OCs 	4 	Sca, 	6 	SIc) 	- 

 R.rnjaneyuiu 
 J.Sivaprasada Babu 
 P.Nugeswara  2ae 
 K.S.Vijayakumar 	(Sc) 

5,- S.K.Jam Basha 
6. K.Thomas 	 • 
7. P.F.Chandra Sekhara Rao a. K.J3alasubrahmnyam 
9. S.Venkateswarlu. 
10. i;.sraanivsa Raju 
11. K.amakrishna Rae 
12. G.Visweswara Rao 
13. B.Sachindrana-u, 
14. Md.Rahimuddin 

- 	15. Y.Gopala Krishna 
16. D.Yanadj 
17. K. 	ethuraju 
18. D.iooka Raju - 
19. M.Ravikutpar 	(Sc) 
20. Ch.Mehana Rao. 	- 
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Ch.Bhaskara Ran :(S0) 
N.Prakasa ao (SC) 
D.Ramsinth (51) 
P.Rarna Ran (ST) 
.D.Hanuma (5T) 
5.Sarnba (ST). 
G.Soniaiah (ST) 

26. M.S.S. Prakash (ST) 

AEE/TR5/IBZA 
4-12-- 199 1 

C/ Sr.DPO/QZA for information 
0/- Sr,DEE/TRS/BZA for information. 
Cl- K.Bharat Kumar, J55/Inspection/ELS/FIZA 0 for information & 
c/- K.Ramikrishna, J55/TR-B/EL5/BZA 	 0 necessary action. 

C/Individuals through 55/M/EaS/BZA. 

true copy 1/ 

Li 

Li 



6 	 I'NEXURE -.111 	 04  
Sputh Central Railway 

Headquatters Office, 
Personnel Branch, 
So cu n der Sb ad 

No.P. (EL)694/Sangh/LXIII/S 	.14 	 Pt. 23-10-1991 

DRM/P/BZA. 

Sub : Filling up of artisan posts in the Electrical 
Loco Shed/UZA. 

Khalasis and Khalasi Helpers of artisan category are required 

to be trade-tested on seniority_cum_suitability for promotion to 

various trades of the skilled artisan posts Grade III in scale 

L.950-1500. 

In the Electrical Loco Shed there are two wings viz., Mecha-

nical and Electrical. The diffe±ent trades-of artisan posts of 

Mechanical wing are distinct from Electrical iing. Therefore there 

has been a practice in that the Khalasis are asked to opt while 

4 	
being promoted to the post of Khalasi Helper in scale Rs.600-1150. 

Thereafter they are required to be promoted to skilled artisan 

posts Gr.III in the respective wingsviz., Mechanical and Electrical.. 

This has caused a situation in that those who have opted for Electri-

cal wing were able to progress while the chances are restrictive in 

the Mechanical wing. 

In order to overcome this situation in future, it has been 

decided, in consultation with the Chief Electrical Engineer, that 

in future while fil).ing up the Uacancies of artisan posts Gr.III 

of different trades whether in Mechanical wing or Electrical wing, 

the Ka&asi Helpers in grade R.800-1500 irrespective of their trade 

on which they are assijned, will be trade-tested for suitability 

ii 	for promotion to the respective trade of the post of artisan Gr.III. 

In case anyone is unwilling in writing, he will be by passed so that 

the juniors can be considered. In other words, there will be no wate 

tight compartment hence forth in the grade of Khalasi Helpers for 

their future avenue. Consequently, the optiors exercised by the 

Khalasis/Khalasi Helpers in the past if any, will be invalid in futur 

Therefore Khalasis when they are being promoted to the post of Khala 

Helpers, as and when arise, they will be considered only on the basis-

of seniority-cum-suitebility and unsuitable candidates will be passed 

over. There will be no options to be exercised henceforth. 

The above revithed policy will be in vogue for the future vacan-

cies in the categories of Khalasi Helpers and artisan posts Gr.III 

and the promotions so for effected as per the pr evailing practice, 

will remain unchanged so that the new procedure will not affect the 

seniority of the persOns so promoted.. 
56/- 

(P. MURUGAN ) 
CHIEF PERSONNEL OFFICER. 

// true copy II 



:: 7 :: ANNEXURE 	IV 

To 
The General Manager/P, 
South C entral Railway, 
Se cunderabad. 

Respected 5ir, 

Sthbj Appeal for changing of ratio of Electrical and 
Mechanical artizan staff of the TR5/BZA from 60:40 
to 50:50 in avenue chart in view of increased work 
load and non-getting of promotion by Mechanical side 
staff - Requesting for justice. 

We the following Mechanical Artisan Staff of Electrical 

Loco Shed, Vijayawada would like to bring the following few 

lines for your kind consideration and sympathetic action please. 

9 . 	 The Electrical Loco Shed/Vijayawada was started in 1981. 

At that time the Mechanical Work in *k Electrical Loco Shed was 

less. Hence at that, time whil'e Carming the avenue chart both 

recognised Unions have agreed to the ratio of 60:40 for Electri-

cal and Mechanical cadres respectively. But presejitly the situa-

tion was entirely changed. Now the mechanical, staff are attending 

works of mainly total for the Locos -- WAN4 - 39 Nos., WAG 5 A - 

26 Nos. WAG1 - 50 Nos, and WA4 - 13 Nos. Locos (To+al'128 Locos), 

which locos mechanical part'of work is.  more than electrical side 

work. But Since as-per the present avenue chart 60:40 ratio 

mechanical staff are denied of promotion because of lack of mecha- 

nical posts. Junior Electrical Staff are getting promotions, 

whereas the senior mechanical staff are unable to ge+ promotion. 

In this way, the medhanicaj, staff are in a depressed and worried 

stage and are not happy. In this connection we would like to 

give the actual works performed by the mechanical staff in Electrical 

Loco Shed/Vijaawada for the, present existing 128 Locos. 

WAG1' LOCO & WAG4  MAIN WORKS DISMAwDLpj & REPLACING 

Handling of complete wheel set. 

Removal of the complete wheel set. 

Placing of a separate complete sheel set in position. 

Placing of a bogie in wheels. 

5. Removal of, the transmission silent blocks. 

Dismantling of the tapper co&ler bearing transmission  - of main gear wheel. 



Re-assembly of the tapper bearings of the 
main gear wheel. 

Re-assembling of the transmission. 

Dismantling of Atherrnos axil box bearings. 

10.-Complete dismantling of an a,xil box. 

Re-assembling of an axil box. 	- 

Re-placement of an oil deflector of the axil box. 

Replacement of the primary suspension springs. 
Dismantling and placing of the. traction motor in 
pàsition. 

Dismantling and placing of the traection pinions in 
position.. 

16. Dismantling and placing the intermediate wheen in 
position. 

Dismantling and placing of the leestic intermediate 
wheel in position. 

Dismantling of the brake cylinder position for 
replacement of the lining. 

Replacement of the rubber blocks of the intermediate 
pinion. 

Designing of the cardon transmission. 

Lighting of the bogie in the work shop. - 

2. Placing the body on bogie. 

tiheel sets journal polishing. 

bogie squaring. 

Alpha clearances and vertical clearances. 

In bogie EP & IP Bushes & Non replacement. 

Tye revets replacement. 

Hollow shaft carddn ring replacement. 

Silent bldcks and celerdn washers replacement. 

Crank pin of driving, bracket. 

Pendular suspension. 

Primary suspension pins. 

Traction motor fixation sheds tar bolts (5 Nos.) 
r 

Traction bars, brackets,locking pins and cross bars 

Drag links. 

Gear case with half'ring relts and locking plates. 

Equivalizer revets. 

- 	 38. Stay plates of axi]. boxes. 

39. Fixetion and foundation of all auxiliaries. 



- 	 - 	9 

Trsnsmissicn screws coupler. 

CBC and buffers. 

Cattle guards and Rail Guards. 

Hand brake. 

Door Hinge and locks. 
a 

Look out glasseè. 

Roof Body water (dust proofing). 

Roof body, bogie return currant shunts. 

4. Roof fixation locks. 

49. 5.MSC Tie rod 

'50. H.T. Door locks. 

Sand brackets with pipes 

Sanders 

4 	53. Shutters. 	 - 

Bogie brake rigging 

Braka riging safety slingth. 

Brake power. 	 - 

Pinion bearings. 	- 

- 	 58.6heeis turning. 	 - 

59-. Erection damper pams. 

- 	 63. Equilizer to bogie assembled or dismantled, 

In bogie - EGP 7 lOP bearing pressing and removing. 

J-Brackets in all parts assembling and dismantling. 

Pull rods - assembling and dismantling. 

64. EGP 7 IGP xinions breakage tee tch recondition. 

1 	 65. Modified sockets and non-modified 
EGP pinions. 	

sockets in IGP & 

Measured clearance between Longitudina' guiding rod 
and fork. 

Buffer to rail guard. 

Rail to CBC. 

All wheels measurements. 

All bogie measurements. 

All bushes measurements. 

Journal diameter measurements. - 

Distances between the two wheel - 0j585 

Checking the articulation and friction partth 

Checking the all parts of axil boxes. 

Checking the compartment of the transmission frame. 

Miscellaneous checkin in operation friction Observes. 
Bellow connections. 

Brake Cylinder and with pipe connections. 

SO. T.M.Connections. 

81. Earth shuts. 
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Spedometer with connections. 

Trcction bar with fastener 	asseiibling, 

Helical springs as per sizes (.inner coils and 	outer 	coils) 

Brake 	blocks. 	- 	 - 

Wheel fork bolts. 

MOW Bolts. 

86. 	Bearing Bolts. 

89. 	Tie 	rod. 	 - 

90.Mountinci pad pins. 

91; 	Traction motor 	cover. 

Trction motor 	suspension bearing lower and upper sump cover. 

S.L. 	Cover 	bolts. 

Pneuniaticpipe line. 

Hand brake with connections. 

Sand 	boxes.. 

5 P M Gea'r Boxes O.H. 	and fixing and dismantling. 

4 5 	P 	14 	Chord. 

Drain cocks. 

Horn check. 

Due plex check 	valve. 

Sand ejector. 

.103. 	Non-return valve. 

104. Main reservoir. 

105.. EntrifugOl dust 	collector.. 	- 

106. 	Control reservoir. 

107. 	Draw bar 	and 	fixing bolts. 	 . 	. 

106. 	il auxiliaries assembling and dismantling. 	
: 

Transform assembling and dismantling. 

Checking of clearance 	between the 	bogie and body. 

Checking 	of 	all 	tyres 	in-skid marks. 

Clearance of tapper bearing of the mainbearing. 

Checking of all revets. . 

114. 	Checking 	of side 	bearer 	clearances. 

Checking of bogie stopper 	to body fram clearances. 

Checking of other mos bearings measurements. 

All other mos bearing turning as per journal die. 

EP & I! Pinions replacement and dismantling 

J119. 	Traction bars and cross bars assembling and dismantling. 

120 	IGP 	& EGP Pin'ions bearings pressihg with Hydraulic jacks. 

Hence 	in view of the 	above works performed by Mechanical 

Staff, 	we 	humbly request youTp 	Sir,.. .to 	kindly arrange 	to change 

the 	ratio of 60:40 (Elecrical: Mechanical) 	into 50:50 in Avenue 

Chart of TR5/BZA 	to enable 	the Mechanical Staff to get justice. 

For this act of kindness we will be ever-grateful to you, 	Sir. 

Thanking 	you, 	Sir, 	Anticijjsting justice 	soon. 

Yours faithfully, 

 
 



ANNEXIJRE V 

S.C. RPILWAY 

No.13/P 563 II/TRS 
Office Order No.PEC/44/63 

OFFICEOF THE 
DRM (P) /BZ. 
D/ 9-3..198. 

JL 

1 

Sub :- Filling up of posts of Fitters (IRS) on 
Scale 5(s.260-400. 	- 	-. 

Ref :- This Office letter of even No. 
dated 24-2-1983. 

The following candidates who are selected for the category 

of Fitters for IRS Department vide this Office letter cited above, 

are temporarily appdinted as apprentice Fitters ( TRS) on stipend 

Rs.260/- per mensum on scale Fb. 260-400 and posted urider DEE/TRS/ 

BZA. 

Si. 	 Presently 
No. 	Name 	 working as 	Posted 	5tipend 	Scale 

- 	
- 	Desig. Stn. 	as  

Sri A.Ramabadhraiah 	Kalasi 	Rpp.Fitter 	260/- 	260- 
QHE/BPP 	(TRS) 	 400 

Sri P. Divakar Prasd 	EC/ME/L 
RJY 

Sri K.Ratna Rac 	 EL Kalasi 
Locoshed/RJY 

Sri D.Sreeramachandra 
Murty 

The y should report to Chief InstructthE ETTS/BZIA on or 

before 16-3-83. They have to undergo training for a period 

of 1Y2 years as prescribed from time to tirrke. Their stipend 

will commence from the date they join at ETTS/Bfl. Their final 

absorpfion for the working past will however be subject to 

availability of vacancies and successful completion of Training, 

The peiod of training may likely to extend or curtaith for any 

reasons considered valid by the administration. 

Sd/- 
Rsst. Personnel Officer 

B Zi\ 

Copy to individuals. 

' Sr. DEE/TR 5/BZA, DEE/TRS/BZA, C I/IETTS/BZA 
'1 Sr.IMD/BZA, Tro/oHE/Bpp, AME/L/RJY 
3! CC/Bills(Ele) CPO/SC, CEE/SC, PF & C 
1' CEO Members. 	 - 

// true copy // 
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ANNEXURE-V A 

SOUTH CENTRAL RAILWAY 

No.B!P.535/II/2/TRS 	 Divl. Rly.Nanager' Office, 
Personnel Branch,. 
Vijayewada. 

- 	 Dated : 25th February,1987. 

Office Order No.PEC/24/07. 

Sub ; Filling up the vacancies of Fitters I'IS Gr.II in 
scale Rs.130-480 (RS)/1.1200-18O0 (RSPP) - ms 
Department. 

Ref : This office letter No.B/P.E71/II/TRS/V61.3. 
dated 27-1-87. 

The following Gr.III Fitters who have passed the suitability 

Test vide this office letter cited above are promoted temporarily 

as Fitters Gr.II on pay fls.330/- in scale 1.330_480 (RS) on pay 

R.1200-1800 (RSRP) and pOsted at ELS/BZA. 

Present 	 Promoted & Posted 61. 	Name 
No. 	 Designation Station Designation Station 

5.V,Balaramakrjshna 
V.Par±hasarathy 
P.Veeranjaneyulu 
K.Ramakrishna 
P.Divakara Prasad 

6, Ch,K.-Govjnda Rao 
7. K.Ratna Rao 
13. F..Venkayya 

N.C.Jacob 
D.V.Nageswora Rao 
B.Janak±±arna Rao 
13.Subbe Rap 	- 
K.Choudary (SC) 
G.ThirumalaRao 
T.Nirikshana Rao (Sc) 
P..V.Ramakrishna Bbu-

17, Ci.Sankaráyya 
16. G.Venka-teswarlu 
19. N.Kondala Rao. 

ELF Gr. 	III ELS/BZA ELF 	Gr.II ELS/BZA 

ii 

 

II 	 I ii 	- it 

1! ii it

It- 

Ii 

ii it II 

it 

Ii 
it  

I 	it U U it 

Ii 

II I! it 

it it If 

1! 

TS/BZA I! it 

it ELS/EZA 
Fit-jet 	LR5) b.Ii U 

The abbve promotionsare purely temporary. The higher rate of 

pay should be impleen±e.d from the date they shoulder higher responsi-

bilities. Fromotions should not be effected infayour of employees 

against whom DAR/SPE/Vigilance cases are pending and who are under-

going penalty or placed under suspension. Such cases should be 

referred to this office. The date of effecting promotions should be 

intimated to this office. 

This issues with the sanction of the competent authority. 

/Isional Railway Manager (P)/BZA. 

// true copy // 	- 
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13NEX1JRE-VI 

South Central Railway 

Office of the 
Divisional Railway Manager, 
Personnel Branch, 
Vij ayawada. 

1 

N.B/P.671/II/TRS, 	dt. _7_t84. 

E N 0 H R N II U N 

Sub 	Promotion of Fitters (TRS) Dept) from Fitters Gr.III in 
scale Rs.260-400 to Grade iIicn  scale Rs.330-480 (R5). 

Ref 	DEE/TRS/BZA's letter &i.B/E.150/TR5/II/I\J/TT/Vol.2 
dated 16-7-1984. 

Following are 	the results of suitabilitr test held during 10-7-84 

to 	12-7-84 	to 	Gr.III 	Fitters (R9) 	of TR5 Department for promotion 

to HS.Gr.II 	Fitters 	on scale 16.330-480 	(R5). 

51. 	Name Design. 	Stn. T.T 	Result 
No, 	5/Shri 	 -. held fo± 

1. 	P.Siva 	Balakoteswara Rao Fitter(RS)TRS Fitter 115 Gr.II 	PASSE 
2, 	]3.Punna Reddy I 	

it TI 

N.Venkateswara Rao Welder 	if it if 

Ch.Seshasaikumar Machinist 	to '2" H 

P..Subha Rao Fitter(RS)'2 of 

6.M.SurSswara Rao Machinist  
7. 'G.Balakrishna Motor Mach  
S. 	V.Vsnkateswara Raju Welder  

K.mar 	Mlisha ritter/R.s 	'2 '2 '2 
D.Rama Rao Fitter/Re 	it '2 it 

V.Koteswara Rao Welder 	I '2 '2 
I.Shivaji Motor 	Mach.'2 '2 to 

13.' 	Ch.V.ikpoà 	Rao HIT 	 II H 	 - ii. 

Khaja Mohiddin Chisty '2" 	 H it if 

K.Tagore Babu '2!! '2 
 it 

K.Pra sa da  Rao 	(SC) Machinist 	TI of H 

'17.''F.Raja 	Nohana 	Rao. Welder 	'2 .' it 

S d/- 
/Sr.D.P.O./BZA 

Copy to individuals. 
Copy to Sr.DEE/TRS/BZIk, DEE/TRS/BZA, Sr.DAO/BZA, 

lilt 	S5/EL 5/13ZA/ Time Keeper/ELS/BZA. 
FE &. GE.,. 	CEG Members. 

1/ true copy // 



14 :: 	 ANNEXURE VII 

H. 	 S.C.Railway 

Nd.B/P.563/II/TractiOfl 	 URN (P)'s Office, 
Vija.yawads,  

Dated 	15-9-1980. 

MEMORANDUM 

Sub ; Recruitment of candidates for, filling up vacancies 
in artisan categories in TRS and TRD Organisations - 
Vijayawada Division. 

Ref 	This Office Notification of even number dated 
7-12-1979. 

Selection was conducted by aduly constituted Committee 

for recruiting artisans for TR5 and TRD Organisations from serving 

employees in Class IV Categories viz., semi-skilled, unskilled and 

substitutes/casual labour working in Railway Electrification Poject 

as well as Open line 	The following is the list of candidates 

sole cted. 

This panel has been approved by D9M/BZ on 8-9-80. 

l. 	Name of the Presently 
-. 	 Father $ name 

No. 	Landadate 	. 	 working under 

(A) WELDERS 

S/5hri 

1. N.Venketeswara Rao 
2 AbcjulKhader Basha 

V.Venkatesware Raju 
K.Thsmbi 
V.Koteswara Rao 
A.ti.Koteswara Prasad 
K.Sreeramachzndra Murty 
N.Gopalakrishna (SC) 
P. Raja Mohana Rao (SC) 

(B) DIESEL/TRACTOR/MOTOR MECHANICS: 

Subba Rao BRI/55/RE/BZA 
Nd. 	Hussain CTXR/BZA 
Ramakrjshna .Raju EF/G/RE/BZA 
Neelakántan 	, IDW/HQ/RE/BU 
Rancia Rao BRI/SS/RE/BZA 
Kutumba Rao TLO/BZA 
ubba Rao AEF/W/BZA 

Nalli 	S,ubbanna BRI/SS/RE/BZA 
Sundara Rao CTXR/BZA 

 L1.Hamachandraraju Narayena Raju TT Mechanic/KVZ 
 G.Balakrishna 	..... Ramachandra Rao LF/EZA 
 K.Madhava Rao Vasudeva Rao LF/BZA 
 N.V.L(akshmana Rao '  Subba Rao LF/RJY 

5 I.Sivajth Subba Rao 	. . LF/RJY 
 Syed Ghousulvora 'Sved Abdul Khader MF/RJY 
 Ch.Venketa Appa Rao Uhaskara Rao IOW/HQ/RE/BZA 
 Kaja Mohiddin Chisty Isaq EC/LF/BZT 
 K.Tagore Babu (Sc) Vnkateswararao AEF/M/BZA 
 Dasari.Pullaiah 	(Sc) Venkateswarlu SI/OGL. 

(C) MACHINISTS/TURNERS 

K.Sambasiva Narayana 
Ch.Seshasaj Kumar 
K.Bala Nagaiah 
M.Someswara Rao 
M.Vcnkateswarlu 
K.Sivanagendra Rao 
T.S,Dawson 

Rama Naidu 
Krishna Rao 
Venkataswamy 
5ubrahrnanyam 
Subbaiah 
Arjuna Rao 
Us vadass 

LF/RJY 
LF/RJY 
LF/RJY 
LF/RJ 'i' 
LF/E TTR 
I0W/ Il/TEL 



Si. Name of the 	 Father's name 	
- 	Presently 

No. Candidate 	 working under 

(C) MACHINISTS/TURNERS (Cont) 

S/Sh±i 

A 

S. G.Ratna Kumar 
9. A.V.5ubramani 

10. Sk.Ahamad Basha 
11., M.Venkateswara Rao 
12. A.S.R.V.Gopalakrishria 
13. N.Anji Reddy 
14. K.Prasada Rao (Sc) 

(D) GENERAL FITTERS 

P.Siva Bela Koteawara Rao 
B.Punna Reddy 
M.Venkata Subba Rao 
K.Vijaya Kumat- 
P,.Subba Rao 
1i.Siva5ankara Rao 

. Nakka Umar Alisha 
IJ.Rama Rae 
P.Durga Rao 

1.0. K.Yeuratnam 
11. 5.Rarnachandra Rao 
12. K.Sai Eabu 
13. T.Nageswara Rao 
14. K.Dasemantha Rao 
15. R.Brahrnoji Rao 
16.. Md. Ahamad All 

G.Yesuretnam 
J.Koteswara Rao (Sc) 
Ch.Vivekanandaswaniy.(SC) 
V.Eswara Rao (SC) 

21,. G.Paul (5C). 

Dattatreyulu LF/BZA 
Srinivasan LF/BZA 
5k. 	Hussein PWI/NLR 
Nagaiah BRI/55/RE/DZA 
Suryanarcyanamurty CTXR/BZA 
Rami Reddy LF/BZA 
Ratnam CTXR/BTTF4 

Gbpala Re0 CTXR/BZA 
Basivi Reddy EF/DHE/KCC 
Gopalakrishne Murty I0W/L5/RE/BZA 
Moses CSI/RRI/BZA. 
Venkateewara Rao LF/BZA 
.Nagabhushanam LF/BZA 
\Jeeranna 
Kondaia 	h 	 . 	. AEff/W/EZA 
Venkanna 	. . AEF/W/I3ZA. 
Gurupadam EF/G/RE/BZA 
Krishna Rao CTI/EQJRE/BZA 
Naidu SI/ST/RE/CLX 
Perameswara Rao A(IE/L/RJY 
Subba Rao CTXR/BZA 
Eswara Rao D0S/RE/BZA-, . 
Abdul Jalea]. ST/SI/RE/CLX 
Chinnpppa 	 . CThR/BZA 
Venkanria 	. 	. 	. D5TE/PIE/I3ZA 
flharmiah EL/NDD 
Kripa Rao CTXR/BTTR 
Bitchalu BRI/SS/RE/BZA 

S d/ - 
/Sr.Divl. 	Personnel Officer, 

Vijayewada 

Copy forwarded 	to individuals thro' 	concerned supervisory official 

COPY TO: 	BRI/SS/RE/EZA LF/RJY 
CTXR/BZA . 	.. MF/RJY 
EF/G/RE/BZA 
I0W/HQ/RE/BZA . 	SI/OGL. 
ELF/TLO/BZA LF/BTTR 
TT,Mech/KVZ ALF/R/BVRM 
IZF/BZA 	. 	. P 	I/NLR 
EF/OHE/KCC CTXR/BTTR 
CSI/RRI/SZA 
SI/ST/RE/cLx CTI/EQ/RE/BZA 
UOS/RE/BZA 	. 	 . AME/L/RJY 
EL/NDD OSTE/RE/UZA 
AEF/W/BZA. 

// true copy // 
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16 : 	 ANNEXURE viii 

S.C.RAILWAY 	 DIVL. RAILkAY MANAGERtS OFFICE 
TRACTION ROLLING STOCK, 
VIJAYIkWADA .w. 

No.B/P.150/TRS/II/IV/TT/VOl.2 	0-h. 	-4-1984. 

§5/ /ELS/BZA EF(RM)/BZA AEF/T5/BTTR 	/ 
ELS/T5/GDR 

Sub 	Promition of Fitters TRS Dept. from Gr.iil to Gr.II in 
scale Rs,260-400 to Rs.330-480. 

Ref 	DP0/ZA Memorandum No.B/P.536/II/TR5/Vol.2 dt.11-4-84. 

The following Electrical Fitters (RS) and Fitters (R5) in 

sdale Rs.260-400 (R5) are he±eby aleted to be in readiness to 

appear for the TradeTe.st  for promotion to ELF-KS-Il and Fitter 

RS-II grades. they syllabus for the respective trades are 

enclosed for issue among the eployees 

Please 	note and notify. - - - 

No. 
Name 

- 	S/Sri 
Designation Station 

Electrical Fitters (R.S.) - 

1 Sambasiya Rao Ele. 	Fitter 	(RS) ELS/EZA 

 th;Subrahmanyeswar Rao it I it 	- 

 S.Kutumba Rao it  TS/BZA 

 B;Venkateswara -Rao 	- - - TS/BTTR 

 .Suryanarayana ft  aL-5/BZA 

 G.Nageswara Rao it it 

 Ch.Aleswara Rao it It 

B. Addanki 	Subba Rao 	 . it  TS/BZA 
 P.Danaiah it ELS/BZA 
 Pratapa Venkataramana it 

 B.Durga Rao 

 L.J.J. 	Prem Kumar it If 

 A.Sharfuddin 

 G.Nanda 	Gopal it 

 S.Sankay 	Devi ELg/BZA 
 P.S.R.A.Sarma it it 

 P.Satyanarayana TS/BZA 
 S.K.Md.- 	Khaja Mohiddin H  BLS/BZA 

21.. . 	Prasad Rao 	- 

 K.Vijaya Kumar it  TS/BZA 
 K.5.R,A.Guru Raj It ELS/JBZA 
 A.Udaya Shaskar it H 

 Syed Khader ft  TS/BZA 	- 
 A.Sundar 	Singh it ELS/EzA 
 T.Prabhakara Reddy H U 

 G.Balaiah If ti 

 Ch.Suresh Babu it U' 
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• S/Sri Designation Station 

 p.Seetharamaiah Ela.Fitter 	(R5) TS/BZA 

 P.Satyanarayana Rao Ii Ii 

 Ch.Bhavani Sankar 11 a 

 G.V.S.V.Prasad it 

34. N.Nagendra Prasaci It it 

 Y.Ssmhasiva Rao it 

 5S.Dikshitu1u . 	it it 

37. tulá Nageswara Rao It U 

36. L.S.N.Reddy ETTS/BZA 

 S.G.Appa Rao TS/BZA 

 R.Shivaji EL5/BZA 

 L.Narasaiah 	(Sc) ft  - 
 D.Setyanarayna 	 . ii it 

 G.Raja Rem tt fl 

 KYrasad n it 

 Ch.L.V.S.lJikshitulu  

 N.Venkateäwara Rao  

47, T.LLakshmanudu It 

46. R.iJhanasingh it n 

 1.Rajendra Prasad (SC) it 

 N..V.L.Prasad it ft 

:0 

FITTER (R5) 

Matte Pasda Rao 

K.Punnaiah (Sc) 

3 h. Das l3abtf(5C) 

P.SthtyanarayënaNurthy 

R.Nagabhushanam 

R.Krishnajah 

V.Poornachandra Rao 

B. Nd. Vusuff 

.V.S. Hanuman 

N.Srini,asuju 

P.Mchana Rao 

12, I.J.Bhagavan Dos 

Fitter (R.5) 
It 	 if 

it 	 It 

II 	 ft 

ft 

 

It 

It 	 It 

it 	 It 

It 	 it 

TI 	 It 

It 	 It 

It 	 • 	it 

It 	 U 

Sd/- 
/ DEE/IRS/UZA 

Copy to Sr.DEE/TRS/BZA for information. 
Copy to Sr.DPO/BZA for information. 

/1 true copy 

a 
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IN 	UE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH AT HYDE 

O.A.N0. 	87 of 1992. 

Between Dated: 	5.2.1992. 

1. D.S.R.c.Murthy. 26. Abdul Rahool. 
gao." 2. 5k. Abdul Basheer." 27. A.Mallikharjuna 

3 . M.Ravi kumar.'-' 28. N.Subba Rao."7  
4. D.Veera Raghavulu..J 29. Ch. Subashchandra Bose.'-' 
5. K.Durga Rao., 30. R.Arjuna Rao., 
6. M.Nageswara Rao.,/ 31. Judsti Sag.., 

Rao.-/ 7. K.V.Durga Rao._/ 32. A.Nageswara 
8. G.Govardhan 	Babu.d 33. K.S.S. Sastry.'/ 
9. P.NageswaraRaO../ 34. D.GaneshVarma.../ 
10. R.V.Krishna.J 35, K.Hari Krishna." 
11. P.RaghaVan.-1 36!  IC.Mandly/ 
12. M.V.V.D.Prasad.-' 	1 37. Ch.Rama Murthy. 
13. V.Venkateswara Rao.-/ 38. K.Eswaraiah.j 
14. S.venkateswara Rao. " 39. D.Gangadhar. 
15. K.Malayadri. 40. M.Nageswara Rao. 
16. A.Lakshrçtana Rao. 41, S.V.K.Nageswara Rao,/ 
17. K.SreeniVaSUlu. .1 42. V.Ravindra Raju.j 
28. C.Mohan. 	-1 43. M.Joga Rao.,.-' .  
19. v.Sreenivasulu.-" 44. 	P.Saibabu. 	,j,  

20. K.Balaramaiah. 	J 45. D.V.B.Charyulu. -" 
21. K.Krishna Murthy. 46. N.Jayaramaiah.-1  
22. K.Sivasankar 	Rao.,/ 47. J.S.P.Babu. 	1 
23. S.CI- kahara Rao. ..i 48. I.Pçasada Babu.d 
24. K.Bapana Rao. 49. V.Ktteswara Rao.-' 
25. B.Sri Sal Ram. 	J 50. P.Rama Rao. 	j 

Applicants 	I 
And 

1 The General Manager, South Central Railway, Sec-bad. 

2. The Divisiona1 Railway Manager, Traction Rolling Stock, 
South Central Railway, Vijayawada, 	1 

3. The Senior Divisional EngiQeer, 	(Electrical Loco-shed) 
South Central Railway, Wiayawada. 

4. The Chief Personnel Of ficer, Headquarters office, personnel 
Branch, South Central Railway, Sec-bad. 	r 

Respondents. 	( 
/ 

Counsel for the Applicants : Shri. M.Srinivas. 	 / 
Counsel for the Respondents Shri. N.R.Devraj, SC for Rlys. 

COPAM: 

Hon'ble Mr. R.Balasubramanian, Administrative Member. 

Hon'ble Mr.C.J.Roy, Judicial Member. 

The Tribunal made the following order:- 

Sri Srinivas, learned counsel for the applicants and 

Sri N.R.Devraj, learned counsel for tespondents are present and 

heard. Issue notice before admission to the respondents both 

in MA 146/92 and in the main O.A., for filing their reply within 

Contd: ... 2/ 

nu 
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'1- 4 weeks with an advance copy to the learned counsel for the 

applicants. 

The respondents are directed to treat the promotions 

made, as subject to the out come of the main O.A. 

List the case on 6.3.1992. 

(Deputy Registrar(J) 

Copy to:- 

The General Manager, South Central Railway, Secunderabad. 

The ivisional Railway Manager, Traction Rolling Stock, 
South Central Railway, Vijayawada. 

The Senior Divisional Engineer, (Electrical Loco-Shed), 
South Central Railway, Vijayawada. 

The Chief Personnel Officer, Headquarters Office, Personnel 
Branch, South Central Railway, Secunderabad. - 	. 

S. One copy to Shri. M.Srinivas, advocate, H.Mo.3-4-526/21, 
Mallika, Barkatpura, Hyd7bad-.027. 	. . 

6!  One copy to Shri. N.R.Devraj, Sc for Railways, CAT, Hyd. 

7. one spare copy. 

Rsm/- 

/ 



:1ED BY 	 COMPARED BY 

CHECEED BY, 

IN THE CE NTP,JJ  ADMJ NI STRN I\TE TP[BUNAL -

HYDEPABAD BENCH AT HYDERABAD 

THE I-ION'BLE 

THE 
..REDDY.! 

- 	 M-JIJDL)- 

AND 

THE HONrBLE MR.C.J.ROY ; MEMBER(JtJDL) 

DATED; 

ORDER/JJjTn41q: 

CA.Nc.  

ted 
issued. 4' 
Ai1s,qe 

Disposed of with d$rections 

Dismissed , 

Dismissed as Wjthdawn 

Dismissed for LEfault. 
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Na Order as to rosts. 

nsvsj Mminjstrative T,tkai 
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SIN 	SS1 	 - 
fl.c - o1199'2. 0.A.N0.87 

Between 
Dated: 5.6.1992. 7 	9 

S.Chakradara Rao.  
D.S.R.C.MUrtY. K.Bapafla Rao. 
SR. Abdul Basheer. B.Sri Sai Ram. 

P 	. M.Ravi kurnar. AbdulAbdUl Rahopi. 3
4. D.Veera Raghavulu. A.Mal]i-khariun3 Rao.  
5. K.Durga Rao. 28.N.Subba Rao.  
6. M.Nageswara Rao. 29. ch.Subashc1andra Bose.  
7. K.V.Durga Rao. 30. R.Arjuna Rao. 
8. c.Govardhana Babu. 3l 	Jdsti Bag. 9. P.NageSwara Rao. 32. A.NagesWara Rao.  
10.R.V.Krishna. 33!  K.s.S.sastry. 
11.P.Rghavan. 34. D.GaneSh Varma. 
12. M.V.V.D.Prasad. 35, Hari Krishna. 
13. V.Venkate5Wra Rao. 36. K.Mandly. 14. S.Venkateswira Rao. 37. ch.Rama Murthy. 
15. K.Ma1ayani. 38. K.Eswaraiah. 
16. A.LakShtflifl& Rao ; 39. D.Gangadhar. 
17. K.SreenivaSulu. 40. M.Nageswara rio. 
18. c.Mohan. 	- 

19!  V.Sreenivasulu. 
41. S.V.K.NagesWara Rao.  

K.Balanimiah. 42, V.Ravindr 	Rajul  

K.Krishna Murthy. 3 	M.Jogi Rao. 
.p.saibabu. K.Sivasankana Rao. D.V.B.Oharyulu. 

N.Jayanamaiah. 
J.Sp.Babu. 
I.Prasid Babu. 

- V.Koteswara Rao. 
P.Rama Rao. 

Applicants. 
And 

The General Manager, South central Railway, secunderabad. 
The Divisional Railway Manager, Traction Relling Stock, 
Soutn central Railway, Vijayawada. 

iEngineer, 	(Electrical Loco-Shed) South The Senior Divisional 
central Railway, Vijayawada. 

personnelofficer, Headquarters Office, personnel The chief 
f&thc, South central Railway Secunderabad. 

Respondents. 

counsel for the Applicants Sri. M.SrinivaS. 
Kum. Nagavani for Mr. K.Ramulu. Cousel for the Respondents 
sc for Railways. 

CORAM: 

Hon'ble Mr. A.B.Gorthi 	Administrative Member 
Hon'ble Mr. T.Chandra Sekhar Reddy, Judicial Member. 

The Tribunal made the following order: - 

M.A.146/92 is moved by Mr. M.Srinivas for permission 

to file a single petition on behalf of all the applicants. It is 

evident from the p&adings that the applicants herein belong to 

Grade-Ill and Grade-Il Fitters in the Mechanical Wing of Vijayawada 

L,ecoShed. There can be no comman cause of action for both grades 

of Fitters. In view of this position we direct the advocate for 

the applicant to restrict his prayer only to Grade-Ill fitters among 

Contd. .... 2/- 
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	 N.  
a 

the applicants and make suitable amendment in the O.A. But we 

make it clear that Grade-Il Fitters who are the applicants herein 

would be at liberty to file seperate O.A. after the amendment as 

ordered above is made list this DA for admission hearing. 

Deput Registrar(Ju 1.) 

Copy to:- 
The General Manager, South Central Railway, Secunderabad. 

The Divisional Railway Manager, Traction Roàling Stock, 
South Central Railway, Vijayawada. 

The Senior Divisional Engineer(lectrical Loce-Shed), South 
Central Railway, Vijayawada; 
The Chief personnel Officer, Headquarters Officer Personnel 
Branch, South Central Railway, Secunderabad. 

One copy to Sri; M.SrinivaS advocate, H.No.3-4-526/21, Mallika, 
Barkatpura, Hy&-bad-027. 

One copy to Sri. K. Ramulu, SC for Railways, CAT, Hyd. 

One spare copy. 

R sm/- 

It 	 - 
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Is IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH AT HYDERABAD 

0.A.N0. 87/92. 

Date of Order: 23-6-92. 
Between; 

D.5R.C.Murthy 
Sk.Abdul Basheer. isumar. 

D.Veera Raghavulu.'7  
Ic,.&rga Rao. ' 
M.Nageswara Rao.'-' 

K.V.Durga Rao 
B. G.Govardhana B&u 

.Nageswara Rao - 
R.V.Krishna -A 

11. P.Raghavan. -' 

M.V.V.D.prasad. .' 
VVenkatewar Rao.' 
S.Venkateswara Rao, 

K.Malayacfri. -" 
A.Lakshnna Rao 

K.Sreenivasulu / 
CMbhan 

.V.Sreenivasulu, 
K.Balaramajah 

K.icrishna ?Iurthy., 

22.K.Sjvasankara Rao. , 

23. tS.Chakradhara Rao.,v 
24i lCBapana.Rao ' 

25. B.Srj Sairam.-/  

26. Abdul Rahool 

N.,Subba Rao.-' 

Ch.Subashchandra Bose. 

R.Arjuna Rao -' 
Judsti u-Qza fSol 

A.Nageswara Rao / 
K. S. S. Sastry. 

D.Ganesh Varma. 
K.I-iari Krishna. " 
K.Mandly. / 
ch. Rama Murthy. / 

K.Eswaraiah. / 

D.Gangadhar. I 

M.Nageswara Rao. 

S.V.K.Nageswara Rao./ 
V.Ravindra  Raju. -, 
M.Goga Rao. 

P.Saibibu. / 
D.V.B.Charyulu. 'i 

N.Jayaramaiah. -' 

J.S.P.Babu I 

I.Prasad 8abu / 

V.Koteswara Rao/ 
P.Rama Rao. / 

.. Applicants. 
and 

1. The General Manager,S.C.Railway, Secunderabad. '-' 
The Divisional Railway Manager, Traction Rolling Stock, 
S.C.Railway, Vijayawada. 

The Senior Divisional Engineer, (Electrical Loco-Shecj) 
S.C.Rly, Vijayawada. / 

The Chief Personnelrofficer, 
Headquarters Office, 

Personnel Branch, S.C.Rly, 
Secunde rabad. 	 - 

.. Respondents. 

... (p.t.oO 



-2-. 

For the Applicants: Mr. M.Stinivas, Advocate(not present) 

For the Respondet5 Kum. Nagavani, Advocate for Mr.K.Ramulu. -' 

cOPAM: 	
SC for Rlys. 

THE HON'BLE MR.P.C.JAIN : MEMBER(AN) 	' 
AND 

THE HON'BLE MR.T.CHANDpEyJTJ REDDY : MEMBER(JUDL) '-

The Trftunal made the folloeiing Order:- 

None for the applicants. & 	 . counsel Nagavani, proxy counsel 
for Sri K.Rarnulu, counsel for the respondents present. 

Amenanent in pursuace of the direction given. on 
5-6-92 has not been carried out in the O.A. so far. We give another 
opportunity to the learned counsel for the applicants to comply 
with the same within One week from today. 

gistrar(j 

To 

Sri M.Srinivas, Advocate, 'Mallika', 3-4-526/21, 
Barkatpura, Hyd. (j 4t o (4sJ 

One sre copy. 

pvm. 
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IN THE CENTu ADIVaNISTRATIVE TRI 
BUrAL : HZDERJA BENCH. 

THE JO dDE Nh. 

r 

THE ROiI'BLE 

AND 
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL, HYDERABAD Bf%Nö4-- 
AT HZDERABAD. 

O.A.No: 87 of 1992. 

Between: 

B.S.R.C. Murthy & 49 others 	 .. 	Ap1icant 

and 

The General Manager, $ 
South Central Railway, 
Secunderabad & 3 others. 	 •0 	 Respondents. 

I. B.V.A.Krishnamurthy, Son of late B. Subba Rao aged about 

56 years, Occupstion: Sr.DEE/TP.S, South Central Railway resident 

of Vijayawada do hereby solemnly and sincerely affirm and state 

as follows:- 

I am the Sr.Divisional Electrical Engineer, Traction Rolling 

Stock, South Central Railway, Vijayawada and I am the 3rd respon-

dent herein, as such I am well acquainted withithe facts of the 

case. I am filing this counter-affidavit on my behalf and on 

behalf of respondents herein, as I am authorised to doso. 

I I submit that I have read the O.A. of the applicants here'ii1r 

I respectfully submit that it is rftplete with incorrect, in consir 

tant and .at variance with the following History of the case 

should be deemed as denied and I deny th& various allegations 

made therein except those that are specifically admitted by me 

hereunder. 

In reply to paia 6(1), it is submitted that the Electrical 

Loco Shed comes under Traction Rolling Stock Department. The 

staff employed in Railway. are programmed to progress by havin 

a scheme of distribution of posts in different grades at a parti-

cular percentage and an avenue. This avenue is infinalised by 

the Administration in consultation with the representation of the 

Organised Labour (2 recognised Trade_Unionê) at the Zonal level 

by Headquarters of South Central Railway. As Per the existirg 
-- 

avenue, chart, there are two wings, of which one is Mechanical win 

nsf / 	 - . qk p  
£SE/LS.O/flA 	 Sr.LIEJTRS,/EZ,\, 
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and and the other is Electrical Wing. With a viewto_provide the 

Administration requisite quantity and quality of staff in taketo 

the skilled grade the following arrangement is made., Cte unskilled 

staff are promoted to the semi—skilled and semi—skilled to skilled 

to the extent of 50% of the skilled grade basing on seniority—cum—

suitability. 25% of the skilled is filled b' condUcting Limited 

Departmental Competitive Examihation by affording opportunity to 

the more talented qualiMd staff. 25% direct recruitment by 

lateral induction. Accordingly, on both the wings the vacancies 

of' Fitters are filled by promotion (50%) from Ithalasi Helpers and 

25% by LDCE quota from serving Khalasis and Khalasi- Helpers and 

25% by Direct Recruitment. As per that some of the applicants 

have come to Fitters Gr.III cadre under Direct Recruitment in 1979 

and 1980 when direct recruitment was made at the -initial stages of 

formation of the Electrical Loco Shed. Some of the applicants 

have been promoted from Khalasi Helpers and from LDCE quota. At 

the time of appointment as Gr.III Fitters, the oandidates have 

the choice to choose by exercising an option the wing in which ther 

are interested viz., Mechanical and Electrical and after passing 

the necessary trade tests they were appointed as Mechanical and 

Electrical Fitters as per their châice. These Fitters are eligible 

for promotion in their respective wings 

ensure that the promotional prospects of these staF are not 

affected by Rly.Bèard otders that the distribution of posts be 	) 

made into skilled Gr.IIIt Skilled Gr.I and also stipu.ated that 

this distribution be made at the ratio of 30:35:35: respectively. 

Asper the wotking needs of the Electrical Loco Shed, the posts 

created for the Mechanical Wing are less than that of the Electrica 

wing and they are in the ratio of 40:60 respectively. Due to this, 

the posts in higher graes of Fitter/Gr.jI and Gr.I in the Mecha—

nical wing are less compared to the grades of I & II in the Electri 

wing nuaerically but percentage is same thus not affecting the 

equality. Due to this, Fitters in Gr.III working in the Mechanical 

Wing are getting less No. of promotions numerically when compared 

to the Electrical Fitters. 	 14 

4 	 . • / 

- 	- 	1,[EE/fl(s7L— 
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I 
	 4) In reply to para 6(2), it i submitted that as stated in the 
I 	

above para, the intake of the 'Mechanical Fitters is less than the 

Electrical Fitters in 1979 and 1980 as per the working needs 

basing on the technical requirements of the Electrical Loco Shed. 

5) In reply to para 6(3). It is subnd.tted.there are other 

categories of artisans in Electrical Loco Shed as Mechanists, 

Turners, Welders, Drivers, Lorry Drivers etc., who were employed 

as per the working needs of the shed for the upkeep and maintepance 

of Electrical Locos. Some of these categories which are akin to 

the main wings of Mechanical and Electrical are clubbed with res-

pective wings for the purpose of avenue of promotion.. As such, 

the category of Mechinist, Weld Turner etc., are bracketed with 

Mechanical Fitters and Crane Drivers and Crane Operators are 

bracketed with Electrical Fitters. The following categories of 

employees are working in the Shed. 

1.) Khalsis in scale. 	.. 	Rs.750-940(RSRP) 
Khalasi Helpers in scale.. Rs.900_1150(RSRP) 
Fitters/Gr.III in'.scale .. Rs.950-1500(RSRP) 
Fitters/t3r. II in scale .. Rs.1200_1800(RSRP) 
Fitters/3r.I in scale 	.. Rs.132O-2040(RSRP) 

The first two grades (viz.) Khalasis and Khalasi Helpers are 

common for both the Mechanical and Electrical wings. They will 

assist the Fitters/Gr.III and higher grade Fitters in their day-

to-day working since they are unskilled or semi-skilled and they 

will mnAa come under Group 'D' category of staff. From Fitters 

Gr.Ifl, the _channelsare bifutcated into two_ranches as Mechanical 

and Electrical Fitters/Gr.III will progress to Gr.II and Gr.I 

frastng on thirThUTEbility and availability of the vacancies. 

6) In reply to para 6 (4), it is submitted that as already 

mentioned above, the various categories of staff at the time 

of recruitment viz.) as Ithalasis and Fitters/Gr.III where they 

are initially recruited will be taken as per the working needs 

.. 

Lw 
ft. rfl JIKS)/flA. 
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I of the Traction Rolling Stock Organisation. The various categories 

of posts are also created as per the working needs, of the-Shed. 

The Mechanist etc., who were recruited as per the working trades 

are allied to the Mechanical wing. The seniority of the employees 

belonging to allied trades is clubbed with the Mechanical Fittes 

for the purpose of promotion. The seniors among them will be 

promoted to Gr•II as per the combined seniority after passing 

the necessary trade test. 

. 	 I 

The applicants cannot compare themselves with that of the 

rd to the ir 

promotions, since the No. of posts as well as employees are more 

in the Electrical  wing than that of the Mechanical wing and 

Principle of equality is not deviated. The promotions in the 

Electrical wing will be more than Mechanical wing since the 

higher grade posts are proportionately more, because the posts 

are bifurcated from Gr.III to Gr.I on a percentage basi• The 
-,___ __• ___. ____. 

seniority of the staff is separately maintained for Electrical and 

Mechanical wing in Gr.III and their promotions were 'ordered as 

per the • seniority—cum-suitability on each side separately basing 

on the vacancies arising from time to time. It is relevant to 

point out that the occurance of vacancies will differ basing on 

retirements, deaths, resignatiOn, promotions to selection posts 

etc. It is not possible to fix that a - Fitter should get promotior 

to next grade after so many years or on par with other categories. 

As per the above, Electrical Fitter with less service may be 

getting promotion to higher grade than Mechanical Eitter with 

a longer years of service as their seniority units are different. 

This cannot be stated as injustice as contended by the applicants. 

7) in reply to para6(5), it is true that Headquarters personnel 

Branch, Secunderabad vide their letter No .P(EL) /694/Sangh/63/Sub. 

No.14 of 23-10-1991 have dispensed with taking options while 

promoting the staff from Khalasis in scale Rs..750-940 tot  the 

i&ai 
.5/' 

&E.E / R.S.O 1 BZA 	 - Sr.CEE/Tksjj 	. - 



.-: Page 5 :— 
grade of Khalasi Helpers in scale Rs.BOO-1150. As already pointed 

out, the above staff come under.GrouP '1)' category and they assist 

the Fitters in Gr.III and above in their day—to—day working. 

Obtaining their willingness to the Electrical and Mechanical 

wings is still exists while filling the vacancies of Group 'C' 

cadre of Fitters Gr.III as and when vac.ánciesaflse in each wing. 

Hence, there is no change of category of work is group 'ID' 

staff that is being carried out by the staff in the wings of 

Electrical and Mechanical. The above has nothing to do with 

the promotion of Fitters Gr.III to higher grades as contended 

_-mi 'the applicants. Asalreadystatedabove, the ratio of the 

	

staff caotb9øafl4d froit*0:40  to 50: 	just with .,a view 

to give thöre ±orn6t1ons to Michañ&cal staff, as that will upset 

the working needs and lead to wastage of staff on Mechanical 

side and shortage of staff, on electrical side thus effecting 

the very working of the Loco Shed. Incidentally, it is submitted 

that the avenue is not for giving prortions that the shed is 

erected but to get the maintenance of the Locos. However, it 

is ensured that the principle of equity is not jeopardised by%  

stipulating set percentage of higher grade posts to avoid any 

#rustrati0'c 5e a sence of deprivation. The workload of the 
I 

Mechanical wing has not been increased as contended by, the 

applicants. It is not based on any technical data but only 

hypothetical at best. 	 - 

;;np 	'to 	4(6). The applicants cannot compare 

the sanctioned strength of Loco Shed/BZA which de,als with steam 

loco nxtives and there are no Electrical Fitters in the Loco 

Shed. The Loco Shed engages in the work connected to the steam 

Engines. As the Fionourable Court is aware the Electrical locos 

'K 

- 
ST.DEE/TRS/US 
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are replacing the steam locos and quoting the Steam loco shed 

has no relevance. ftreover4  the main contention of the appli- 

cants is the comparisionsLRg9010t 	prospects of staff of 

Mechanical with that of Electrical wing in ELS/BZA. 

C----- Hence, the strength of Mechanical staff in the Steam Loco 

Shed c annotbe compared.AraTt adrstt ibove, the r ecruitiiii?i' 

&f staff under the vriousategOri es of Electrical, Mechanical 

and Artisan wings will be always 3ccording to the working needs 

of Electrical Loco Shed, but it will not be viewed for any 

individual promotions of a category. 

9) 	In reply to para 6(7), As already stated above, the 

revised policy of promoting Group 'ID' staff from Ithalasi to 

Khalasi Helpers cannot be implemented in Group 'C' category 

as per the workload basing on job requirements. It is 

imperative in the interest of achieving high degree of 

performance expected b# Railways that the work of the staff 

is to be bifurcated into Mechanical and Electrical wings with 

4.- 	 a view to achieve the benefits of Division of Labour staff of 

bettering their career is well protected by the twin principle 

of avenue of promotion in consultation with Organised Labour a' 

stipulated percentage distribution of posts in various grade 

in the same trade. 

io) In' reply to Pare 6(8). As the quantum of work asawhol 

in the Electrical Loco Shed is increased and posts are also 

in both Mechanical 

and Electrical wings and there is no need to alter the ratio 

6ri40 as the 	k of the Mechanical wing has not been 

increased to alter the ratio of 60:40. 

&m.;:v 	
'• 

'4AE / LS;() I BZA 	 •• 	
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n) In reply to para 6(9). as above stated the vacancies 

of higher grades of Fitters/Gr.II and Gr.I will be filled as 

and when arises Notific;tion has been issued for albrting 

the staff for suitability test for both the wings of Electrical 

and Meéhanical wings. The No. of vacancies are as follows:— 

Electrical Fjtters/Gr.I 	.. 	17 

—do— 	 /Gr.II 	 38 	 -. 

Fitters(RS) Grade.I 	 .. 	8 

Fitters(RS) Grade.II 	 .. 	28 

There is no need to_stop the suitability test since there 

is netineed to alter the ratios of the Electrical and Mechanical 

wings as contended by the applicants. As a matter of fact 

stopping the trade tests will jeoparadise the maintenance of 

loGos which will have direct adverse impact on the movement of 

the transport of men and materials of the Vijayawada Division. 

In view of the facts stated above, there are absolutely 

no merits in the application O.A.No.87/92 and it is liable to 

be dismissed. I pray that the Honourable Tribunal may be pie 

to dismiss the same with costs and pass such other orders as 

this Honourable Tribunal .may deâm fit and proper in the circum-. 

stances of the case. 

Date: 	1k) ) 	
DEB. 

Solemnly affirmed and signed before Sr.LEE/TRS,iEZA  

me in my presence of the 
	

day 

of al 	1992, at ts•%oA. 

Before me. 

Z4 / art / 

A.E / R.S.O / 1IZA 
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IN THE CENTRAL •IOMINISTFTIVE TRIBUNAL:HYDERABAD BENCH 
AT H'.ERASAD. 
OA.V92. 

Date of orders 11-3-95. 

X.Sreenivasulu I' 

S1C.AbJU1 Basheer 
D.Veera Raghavulu 
K.Durga RaG 
M.Nageshwar RaG 
jc•V,Durga RaG 
I.GOVarZhafl Babu 
a.v.Krishfla 
p.Raghavan. 

11.K.Ma1aYadri 
12.A.Lak5hmaI RaG 
13.K.Ba1aramat 
14.IC.KriShna Murthy 
i5.lthdUl Razak 
16.N.Subba Ra0 

I 
117.A.Nage5at RaG 
18. K. S. S. SastrY 
19•n.Ganesh Verma 
29.1<-Karl Krishna 
21.K.Eswaraiai 
22.D.Garlgadhar 	I  
23.1M.Nageshwara RaG 
24.V.Ravindra Raju 
25.M.Gcja RaG 	 a... 	Applicants. 

And 

i. The General Manager,tlth Central Railways, 
Secunderab& 

The Divisional Railw4aflager,Traction 
Railing Stock,SOuth :ral Railway,Vijayawada. 
The Chief personnel icer,Head Quarters Office, 
Personnel Branch,SOUentral Railway,Secunderbad. 

Respondents. 

counsel for the Appit ,: Mr.M.srinivas,Advocate. 
ainsel for the Respnts:Mr.C.Venkata Malla Reddy, 

S.C.for Rlys. 

['It 
Hon ble Mr.Jue V.Neeiadrj Rao,Vjce-Qajrman 

I-Ion 'ble Shri rlgaraj an ,Menter Administrative. 

i-Ion'ble Tribuuade the follewing orders- 

This O.A.was ti  praying for a declaration that 
Applicants are enti1  for promotion to higher cadre 
with the, Fitters 9the Electrical Wing from Grad 

rade II and from G41 to Grade I on the basis of 
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th air respectite seniority or in the alternative to fit 

the ptomn ion polity in the ratio of 59 g SG by excivaing 
the 4ttiancategOr7 from the MechnLca1 dingubderthe 

sernotity list. 

No one is present for the Applicants even thmgh the 

O,A.is listed for di5mis4 The O,A.is dismissed for default. 

-i5'31 
tj'Oy,Registrar(Jiidl) 

-i 

Copy to:- 
1. The Cenoral '4 afliCflt. j"&a th Central Ri1wey, 

Secunderabd. 	II 

2 The Divisiontal Railway Manaqer4racttn Railing Stock, 
South centtal Ri1way4'fijyanda. 

3 	The Chief Personfiel Oihcrr.iieaa Quarters off icC, 
Personnel 2 ranchsSaxtCettt1t Railwey,Secunderabad. 

4 One COpy to r.4&rirdyas..advpcate93-4-526/21.MALI4Ih.k 
Barkatpura,Myd500 02 

5, One copy to Mr.Q.VenkSa Ml$reddy, Addl.O3SC,CX2.Hyd. 
6. One coçy spare. 

Icku. 
•.•• 
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TYPED BY 	CHECKED BY 
I. 

COML2ARED JY 	APPROVED BY 

IN i'EL CE TTR%L 71, DI:1IsTRi.TIvE T1112uiLcr 

IIYDERUBAE, BEiCFI AT FELLERkBD 

TUE NON' EEL UL.JUSTICE V.NEELADRI RAO 
VICE-CFIpJ 

AND 

TUE HOU'ELE. AR.RORANGA&L3.N 

0 RIDE FVW.aei'P— 

O.A.No. 

Adr\tted and Interim directions 
ISSU ci. 

Allowe 

soose of with directi 

Djsmissed 

DISITIi sed as withdrawn,)ç) 

Dismis ed for ]fau1j.—

Orclercd Rejected 

No order s to costs. 

- -_h 
nttat Admtfli$tflut' tr1WS 

DESPATCH 
fl99c 

nyi)ERABAD 
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IN THE CENTRAL AD4INISTRATIVE TRIBUNAL P.(YDER 

M.A.NO.295/95 in O.A.f7/92 

) BENCHAT HYDERABAD 

of Order: 28-3-96 

Between: 

1, K.Srinivasulu 
S.K.Abdul Basheer. 
D.Veera Raghavulu. 

4, IC.Ltirga Rao. 
M.Nageswar Rao. 
K.V.Dirga Rao. 
1 .Govardhan. Bu. 
R.V.Krishfla. 
P.Raghavari. 

10, M.V.V.D.Prasad. 
K.Malayadri. 
A.Laxrflana Rao. 

.Balaramaiah. 

.Krishna Murthy. 
1-5. bdul Razzaic. 

.Subba Rao. 

.Nageswar Rao* 

.S.S.Shastry.. 

.Ganesh Varma. 
20.. .Harikrishna. 

.Eswaraiah. 

.Gangadhar. 

.Nageshwar Rao. 
,Ra'vindra Raju. 
.Joga Rao. 

Applicants. 

and 

The General Manager, 
SC R1y, Secunderabad.. 

The ttvisional Railway Manager, 
Traction Railing Stock, 
Sc Rly, Vijayawada. 
The chief personnel Officer, 
Head Quarters Office, personal 
s.c.iy, secunderábad. 

For the Applicants;Mr. M.Srinivas. 

For the RespondentS: Mr.C.V.Malla 

cORAM: 
THE I,p)N'BLE MR.JUSTICE M.G.4 

THE- HON 'BLE- -MR.R.RANGARA 

The Tribunal made the.: 

oh, 

.. Respondents. 

cate. 

, C for Rlys. 

.UDHABI -: VICE-CHAIRMAN 

: MEMBER(AAMI) 
lowing-  Order:-. 

I 	Mr.M.Sr±nivas for the- ap$licant is present. For 

the reasons stated- in the applicatiorj the same is allowedi-- 
OA restored. OA to be listed for heaLing next week in the 1992 matte 

Lenutv -Reaistrar(5)CC 



H 

To 

1.. The General Manager, 
SC Riy, Secunthrabad. 

The Divlsiona.1 Railway Manager, 
TracUon Railing Stock, SC Rkys, 
Vijayawada. 

The chief Personnel Officer, Headquarters Office, 
Personal Branch, Sc Rly, Secunderabad. 	- 

One copy to Mr. M.Srinjvas, Advocate, 3-4-526/21 •?"az" 
Barkatpura, Hyde rabad. 

One copy to Mr.c.v.Ma].la Eeddj, SC for.Rlys, cAT.Hyd 
One spare copy. 

pvm. 
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Central AdminI$tV$tIVO Thbun& 

t' (DISPATCH 

APR  1996 
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M. SRINIVAS B.cont. WB., 

4VOCATE 

Standing Counsel For: 
Bank of Barodo 
Bank of India 
The Odental Insurance Co. Ltd. 

'fl667467 

MALLIKA" 
3-4-526/21. Barkatpura, 

Hyderabad - 5(1)027 
Andhra Pradesh. 

Date: 24-10-96 	
c. 

To 
The Registrar, 
Central Administrative Tribunal, 
Hyderabad IB&nch,• 
At HYDERABAD. 

Sub: Posting of O.A. No.87 of 1992 for some 
clarificati6irii- 

Sirp 
The above mentioned O.A. was dismissed by the Hon'ble 

Bench on 23-10-1996. I could not attend the court on the said 

date due to personal inconvienience, however the matter was 

decided on merits by the Bench. As some clarifications are 

required to be made, I request you to kindly direct the office 

to post above O.A. "FQr Being Mentioned" tomorrow i.e. 25-10-1996. 

Thanking you, 

411 
Yours sincerely, 

COUNSEL FOR THE APPUCMUS 
in O.A. No. 87 of 1992. 

c0c'L 

I 

givtrn4t 
)hL 

H4 

. 	 . 	aL7A P4 
I J  

&42 - 



CidTRh,L iwI'IId.TR-T1'Jb TiIbUhL 
HY3LRABMU 9JCH 	HYOLR.SMD, 

n.NO. 87/92 

JEC 131. N; 23-10-96 

K.Sreenjvasulu & 24 others 	 PETITI:R (s) 

Shri M.Srinjijas 	 THE 	TIT H 1CR (s) 

s us 

The General Manager, SC Rlys, Sec]bad 	R.:s NUCT (s.) 
& 2 others 

Shri C.U.Malla Reddy, 	-CkJ1..JT FUR THL 
FHSNJNT (s) 

THE FL HTELE JUSTICE SHRI M.C.CHRUDHARI 	VICE—CHAIRMAN 

THE f-LN'BLE SHRI H.RAJENORA PRASMO 	 MEMBER (A) 

1 . 	hsther Rsortsrs oPtocal pepers may bE allowed to se 
the jUQF11Sflt? 

2. To be rferrad to the Rsportr or not ? 

J. 	Whet hsr their Lord ships wish to sea tha tair- copy of 7 
the jud:&mant ? 	

i 	
j4 

4. Whether the Judement j to be circulated to the other 	-: Eanches ? 

Judçement dcliicrad by Hontble Justice Shri M.G.Chaudhari, 
Vice—Chairman 

VC 
(HMGcJ) 
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYERABAO BENCH 

AT HYDERABAD 

-------------- 

DATE OF ORDER : 23-10-95 

Between :- 

K.Sreenjvasuju 

Sk.Abdul Basheer 

D.Veera Raghavulu 

K.Durga Rao 

S. £1.Nageshwar Rao 

K.V.Ourga Rao 

I.Govardhana Babu 

B. R.V.Krjshna 

9. P.Raghaven 

1 0 • • V • V • 0 • Pr a sad 

11 .K.Malayadri 

12.A.Lakghmana Rao 

13,K.Balaramajah 

14,K.Krishna Murthy 

15.Abdul Razak 

15,N..Subba Rao 

17.A.Nageshwar Rao 

18.K.S.S.Sastry 

19.0.Ganagh Verma 

20.K.Hari Krishna 

21.K.Eswaraiah 

22 .0 • G angad hat 

23.M.Nageahwara Rao 

244.V.Ravindra Raju 

25.Itjoga Rao  

Applicants 

And 

The General Ilanager, SC Rlys, Sec'bad. 

The Divisional Rlys Manager, Traction Railing Stock, 
S.C.Rlys, Vjayawada. 

The Chief. Personnel Officer, Head Gjuarters.Office, 
Personnel Branch, SC Rlys, Sec'baci. 

.. Respondents 

Counsel for the Applicants 	: 	Shri P1.Srinivas 

Counsel for the Respondents 	Shri C.Venkata Mafia Reddy, SC for Ri 

CUR AM 

THE HON'BLE JUSTICE SHRI P1.G.CHAUDHARI 	VICE—CHAIRMAN 

THE HONBLE SHRI H.RAJENORA PRASAD 	: 	MEMBER 



(:F 
(Order per Hon'bie Justice Shri M.G.Chaudhari, Vice-Chairman). 

Shri \Jenkat Rao for Shri M.Srinivas requests for adjourn-

ment on the ground that Shri N.Srinivas is out of station. The OR 

reached hearing yesterday. There was no leave note filed by Shr$ 

M.Srinivas nor any one appeared for him to ask for adjournment. The 

matt0r being an old matter of the year 1992 we were inclined to dis-

pose it of after going through the record of the case • •However at 

the request of Shri Sanaka Rama Krishna Rao and Shri CV Malta Reddy 

that they will inform Shri M.Srinivas to attend to the matter we 

adjourned the matter till today. However instead of Shri M.Srinivas 

remaining present or any other learned advocate placed in charge of 

the matter, Shri M.Venkat Rao seeks adjournment. Having regard to 

the long pendency of the matter we iefusa adjournment. Shri \Ienkat 

Rao says that he has no instructions. Hence we have gone through 

the record and heard Standing counsel for the Respondents. We pro-

ceed to dispose of the OR acting under Rule  15(1) of CM (Proceeciure) 

Rules, 1987. 

2. 	The application was originally filed seeking a declaration 

that the respective applicants are entitled for promotion as Fitters 

Grade III to Grade II and Grade II to Grade I on the basis of their 

relative seniority on par with the persons from the Electrical Wing 

and consequential relief. However by. order dt.5-5-92 the applicants 

were directed to restrict the prayer only to Gr.III Fitters arñongst 

the applicants and to emend the OR accordingly. The counsel for the 

applicants has thereafter amended the OR confining it to the 25 appli-

cants who are working as Gr.III Fitters Mechanical Wing and has 

retained the names of only 25 applicants. The application is there-

fore confined to those 25 applicants. The applicants (25 in number) 

had been working as Fitters Traction Rolling Stock Department, 

3.  
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S 
Electric Loco Shed, S.C.Rlys, at \Jijayawada. The said Electric 

Loco Shed was started in the year 1979. It has two wings viz., 

Mechanical and Electrical. The applicants were working at various 

places earlier as Khalasis and Khalasi Helpers. Subsequently they 

were appointed as Fitters. The category of Fitters is,divided into 

three grades viz., Gr.III, Gr.II and Gr.I. KhaLasi Helpers fall 

within Cr.III Fitters. The applicants have been placed in that 

grade. The appintment of Gr.II1 Fitters is done in both the tJings 

viz,, Electrical & Mechanical after the choice is indicated by the 

employee concerned to be placed either in Electrical Wing or in 

Mechanical Wing. These appointments are made after issuance of a 

notification calling for options and then by holding a written test. 

It is averred that alithe applicants are Fitters working in the 

Mechanical Wing. Their grievance is that although those persons 

who were given appointment inthe Electrical Wing are being promoted 

to Gr.II Fitters and Cr..1 Fitters and are ctting promotion much 

before the Mechanical Staff the Mechanical Staff in category—Ill is 

being left behind. This anamo].y according to the applicants arises 

because the respondents are following the ratio of 60:40 for the 

Mechanical Wing as against the ratio of 50:50 followed in the 

Electrical Wing. The applicants allege that therefore the respondent 

are practicing discrimination between similar employees working 

in the two wings and there is breach of rule of equality. 

. ..4. 'a 



T:he applicants therefore 888k the declaration as mentioned at 

the out set. It is also their contention tnat work soao in LIlS 

Mechanical Wing in \Jijayawada Loco Shed increased et4 late with 
I 

'K the introduction of latest type gf Locos and therefore the stand 

of the respondents that there is more work in the Electrical Wing 

in 
than the Mechanical Wing is erroneous and resulti /arbitrary treat-

inent being mated out to the Mechanical Staff. The D.A. was 

presented in August, 1992. 

The question therefore that needs considerationis as to 

whether the respondents are justified in adopting the ratio of 

promotion as 50:40 for Mechanical Wing instead of 50:50 in the 

Electrical Wing. No other disputed question has been raised. 

The respondents have in their reply offered following 

explanation in justification of following the ratio of 60:40 

for the Mechanical Wing 

The Electrical Loco Jhed comas under Traction Rolling 

Stock Department and the staff employed in the Railway 

are programmed to progress by having a scheme of dis-

tribution of posts in different grades at a particular 

percentage and an avenue. this avenue is finalised 

by the Administration in consultation with the repre-

sentatives of the Organised Labour (through the 2 re-

cognised Trade Unions) at the zonal Level at the 

Headquarters of the 5.C.Railway. It is as per the 

existing avenue chart that there exist two wings 

viz., Mechanical Wing and Electrical Wing. That 

Division has been made to provide the Administra-

tion raquisite ciantitative and qualitative staff to the 

in take of skilled grade. In both the wings however 

the vacancies of Fitters are filled by promotion (5016) 

from Khalasi HeLpers, 25% by Limited Departmental 

Competetive Examination quota from serving Khalasisi 

and Khalasi Helpers and 25% by direct recruitment. 

The applicants came in the cadre of Fitters Gr.III 

by direct recruitment in the year 1979-80 at the 

is, 
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initial stage of formation of Electrical Loco 

Shed. Some of the applicants have been promo-

tad as Khalasj Helper and some from LDCE quota. 

At the time of appointment as Sr.111 Fitters 

the candiates have choice to choose by exer- 

	

( 	Cj5jct'hS wing in which they are interested 

and after passing the necessary Trade Test they 

are appointed as Mechanical and Electrical 

Fitters as per their choice. The applicants 4)t'--

appointed 1 n this manner in the Mechanical Wing. 

Fitters are eligiold for promotion in both 

wings to Gr.II and Cr.'. As per the working 

	

/ 	needs of the Electrical Loco Sheds the posts 
created for the Mechanical Wing are loss than 

the Electrical Wing and therefore they are 

maintained in the ratio of-60'640.• Due to this 

the posts in the higher grades of Fitter 

Gr.II and Cr.l in the Mechanical .Wing are less 

compar&Cto the Grades of I and II in the Elec- 

trical Wing numerically but percentaçe is Lk 
same and thus the rule of equality is not breached. 

From Fitter Gr.III the channels are bifurcated 

into two branches as Mechanical. and Electrical 

Fitters will progress to II and I basing on 

thoar suitability and availability of the 

vacancies. The seniority of the employees 

belonging to aEied trades is clubbed with the 

Mechanical Fitters for the purpose of promo- 

tion and the seniors among them will be promo- 

ted to Cr.'1 as per the combined seniority 

after passing the necessary test. The respon- 

dents therefore contend that the applicants cannot 

compare themselves with that of the employees 

of the Electrical Wing with regard to their pro- 

motion since the number of posts as well as 

employees are more in the Electrical Wing than 

that of the Mechanical Wing and the promotions 

in the Electrical Wing will be more than in 

the Mechanical Wing. The posts in the higher grade 

are proportionately more in the Electrical Wing 

because the posts are bifurcated as Gr.II and I and 

the seniority of the staff is seperately maintained 

for the Electrical and Mechanical Wing in Gr.1lI 

and their promotions were ordered as per the seniority. 

S 
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cum suitability on each side separately basing 

on the vacancies arising from time ta\ime. 	The 

occurance of vacancies 	will differ in two wings. 

It is not possible to 	fix that a Fitter would get 

promotion to next grade after a certain number of 

years or on par 	with other categories and thus 

the Electrical Fitter may get, promotion earlier 

than a Mechanical Fitter with a longer years of: 

as their 	seniority units are different. 	The Rae- 

pondents denEad that the work load of Mechanical 

wing has increased as averred by 	the applicants and 

they contend that the averment is not based on any 

technical data but is hypothetical. 	The respondents 

also pointed out that the quantum of work as a whole 

in the Electrical Loco Shed has increased and 	posts 

are also increased simultaneously in both the wings 

and there is therefore no need to MtIije the 

ratio of 50:40 for the Mechanical Wing. 	The Respon- 

dents state that the vacancies of the Fitters 

Cr.II and I will be filled as and when need arises. 

They however also 	state that there is no need to 

stop the suitability test since there is no need 

to alter 	the ratio. 	The reply was made in 1992 

and therefore the 	respondents have mentioned the 

vacancies as they were availabl '1n the respec- 

tive wings. 	The respondents thus contend that 

the contention of the applicantthat in compari- 

sion the promotional prospects of the Mechanical 

staff have Q0t been affected or thus the respon- 

dents are acting arbitrarily or that it results 

in discrimination vi'&avis the applicants is 

wrong. 

5. The reply or the 	respondents gives a fair idea of the 

scheme adopted. There cannot be a dispute in view of the aver-

ments made in the application itself that when the staff from 

Khalasi and Khalasi Helper is brought to.:,FJiter Gr.III an option 

was earlier being taken for opting for ejther Mechancial Wing 

or Electrical Wing. Although it appears from the reply that after 

for promotion 	 . 
V 

	 LAZZ- 
23-10-91 taking of options/has been dispensed with in so far as th 

,,/ 	applicants concerned it is clear that they had gone to the Nechani 
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Wing as per their choice. Now it also appears from the counter 

that the Railway Board has issued a direction to the effect that 

distribution of posts be made into Skilled Gr.III, Skilled Cr.II 

and SkilledGr.I in the ratio of 30:35:35 respectively. With 

that distribution it is clear that the ratio is maintained in all 

the 3 grades and it is by virtue of working needs that the number 

Of posts are more in the Electrical Wing. The promotion being 

regulated as per the distribution of posts the opportunities of 

promotion are equal in both the wings depending upon the availabili—

ty of vacancies. That also can be seen from the posts that were 

available when the counter was tiled that is in 1992. It is shown 

in para—li that there were 17 vacancies in the Fitter Gr.I and 38 

vacancies in the it:ter Gr.II in t.na Electrical Wing and there 

were 8 vacancies in tI-ed Fitters Gr.I and 28 vacancies in Fitters 

Cr.11 the last two being in the Mechanical Wing. Bearing in mind 

this vacancy position the ratio of 60:0 applied to Mechanical 

Wing does not appear to be unfair art. unjust. 

6. 	The ratio is applied ri9ht from the initial stage viz., 

when promotions are effected from unskilled staff to Semi Skilled 

staff nd tjhen Semi—skilled to Skilled category and for that 

purpose the method of departmental áompetetive examination is 

followed. Once the two wings are bifurcated and seniority is 

seperately maintained the avenue of promotion would have to be 

accepted as is available in the respective wings by the staff 

working in the respective wings. Staff in one wing cannot compara-

itself with the staff in the other or with the prospects as may 

be open to the staff in the other wing.: Na grievance in that 

respect can be made after initially the choice is made to opt 
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for mechanical wing. We therefore do not rind discriminatory 

treatment meted out to some class of employees. The employees 

working in Mechanical Wing are a seperate class and the employees 

working in the Electrical Wing are a separate 5class. although 

the source of initial recruitment may be similar te difference 

in prospects of promotion to the higher grades is regulated by 

the exigencies governing the two, wings from, time to time and 

availability of vacancies in the two wings. It may be emphasised 

that the applicants had been given choice when they were brought 

to Fitters Cr .111 and they had opted for Mechanic.l Wing. The 

prospect of promotion in electrical wing /8150 cannot be said to 

be preferential to the Electrical Staff because there are more 

number of persons to be considered by reason of larger number of 

posts. The applicants therefore cannot seek comparison with the 

staff in Electrical Wing. 

7. 	We are also inclined to accept the statement of therespon— 

dents that with the increase in the quantum of the work as a whole 

in the Electrical Shed, posts have been increased simultaneously 

in both the wings so the prospects of the Mechanical Wing have not 

been adversely affected. The division of the posts is being made 

as per the working needs of the shed and we do not find that the 

respondents who are in charge of the shed have carried out the 

division inconsistently with the working needs of the shed. We 

are also inclined to accept the statement made by the respondents 

that the work load of the Mechanical Wing has not increased with 

reference to the quantum of work required to be put in by the staff 

of the Mechanical Wing. The further circumstance of both the 

V-- 	labour unions having agreed to the avenue of promotion as provided 
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and the percentage and ratio followed further shows that the 

respondents have not acted unfairly. This is not a case where. 

it can be said that the legitimate expectation of reasonable 

opportunity of promotion to higher grades is denied to the appli-

cants. ..As explained by the respondents the vacancies when they 

arise are filled up after ásuance of notification and inviting 

candidates to apply and thereafter by holding a suitability test. 

These are the normal and basic rules by which a recruitment would 

be governed and we see nothing unfair in that proceedure being 

followed by the respondents. 

Be 	In the light of the above discussion we are of t he view 

that no case of discrimination or unequal treatment has been dis-

closed. Likewise no case has been established to alter the ratio 

being followed by the respondents in the two wings. In view of 

this conclusion no relief as prayed can be granted to the appli-

cants. Accordingly the case is liable to be dismissed. 

9. 	The OR is dismissed. No costs. The interim order stands 

vacated. 

(R.RMJENDR ~TAS"A'0)1~ 
Member Q ) 	 \iica-Chairrnaj-j 

H 

Dated: 23rd Odtobar, 1996.. 

ru' Dictated in Open Court. 

still 
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To 

The General Manager, SC Rlys, èecunderabad. 	- 

The Divisional Railway Manager, Traction Railing Stock, 
sCRlys, Vijayawada. 

The chief Personnel Officer, }-ad Quarters Office, 
Personnel Branch, SC Rlys. 2A2xMI Secunderabad. 

One copy to Mr.M.Srinivas, Advocate, CAT.Hyd. 
Malla 

One copy to Mr.C.VenkatakaghmZ Reddy, Sc for Rlys. CAT.Hyd. 

One copy to Library, CAT.Hyd. 

Copy to All Reporters as per standard list of CAT.Hyd 

8; one spare copy. 
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